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The motion was adopted by a majority of
the total membership of the House and by a
majority of not less than two-thirds of the
Members present and voting.

SHORT DURATION DISCUSSION
Re "THE UNTOLD STORY"™

THE DEPUTY CHAIRMAN: I think this
august House can, when it wants, work with
great speed and efficiency. We are now going
on to the next item on the Order Paper—"The
Untold Story."

SHRI BHUPESH GUPTA (West Bengal):
The other part of the story will now be told.

THE DEPUTY CHAIRMAN: I have quite
a number of names. I hope with the same
speed and efficiency, we shall unravel "The
Untold Story." The first speaker will get 15
minutes and the rest, 10 minutes each.

SHRI M. P. BHARGAVA (Uttai Pradesh):
Madam Deputy Chairman, I rise to raise a
discussion on the dis-
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quieting disclosures contained in the book
"The Untold Story" by Lt. General B. M. Kaul
in relation to the NE-FA operations of 1962
and the Government's stand thereon. I shall
invite the attention of the hon. Members to the
first sentence in the book which isays,
"Destiny is not always kind." I beg to
disagree with the first sentence in the book
because I will show in my subsequent speech
that destiny was extra-kind to this general,
Mr. Kaul. He says "Many great statesmen,
soldiers and sanits have been its victims and
their worth ridiculed" Again I beg to disagree.
It is not his worth which is being ridiculed by
the country. He has assumed to himself the
right to ridicule our late lamented Prime
Minister, Pandit Jawaharlal Nehru, who was
loved by the entire country. He has tried to
malign our Deputy Prime Minister, Shri
Morarji Desai, and he has tried to malign the
ex-Defence Minister Shri Krishna Menon.
And he is that person who enjoyed the favours
of these people fo, a great length of time, and
there could

j be no further act of ingratitude than the
reference made to these people distinguished
people, in his book. Then he goes on to say.

"Though 1 have no pretensions to
greatness, I have also been through a
similar experience."

Here again I have to differ. He has assumed to
himself the greatness and i has acted in a role as
if he is the supreme man and he has been ap-
pointed to judge the acts of all and sundry,
whether tHey were national leaders, or they
were his seniors in the army, or his juniors in
the army. That is the role he has given unto
himself in this book which is named "The
Untold Story", and here I would say that what
he has said is only a portion of the story, and I
am sure, one day, the real version of the untold
story will also come before this country. Then
another of his sentences is:
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"This book, I hope, will enable the
reader to see to what extent I—or
others—are answerable for some
happenings."

Here again he has tried to throw the
iblame on others, and I would presently
bring before this august House some
facts, and I ask of General Kaul to
answer the unanswered passages in iiis
book "The Untold Story". Then lie goes
on to say:

"l was selected for positions of
responsibility from time to time, only
after due application by Government
of the prescribed yardsticks for such
selections both in the pre—and post-
independence eras.

Here again my main appeal to the hon.
Minister Is that this is the sentence which
requires a thorough pro-probe in the case
of General Kaul. Let the country be
assured, after a full and thorough enquiry,
that proper yardsticks were applied as far
as his promotions were concerned, that no
undue favour was shown to him, that he
was not allowed to supersede several
Generals in the army, Generals whose
valour was unquestioned, Gene-rids who
had earned a name for themselves in the
field. And this gentleman has the cheek to
condemn many of them, including
General Choudh-ury who led the country
to victory, if I may say so, against
Pakistan in the India-Pakistan conflict of
1965. And then he refers to a letter from
Panditji and quotas from it.

He says:

"When the suitable time comes, you
can put some facts as you think
necessary before the public."

Now this he has taken as a permission
from Panditji to write whatever he liked,
to tarnish the image of many politicians
in this country, and tarnish the image of
several Generals in the army. And now
we have to go back to find out what
really Panditji promised to the country.
While speaking on the 9th November,
1962, Panditji was pleased to say:
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"Among other things, I hope, ot now
but somewhat later, at a more suitable
time, there will be an enquiry into this
matter, because th;re is a great deal of
misunderstanding and
misapprehension, and people have
been shocked, all of us have been
shocked by the events that occurred
from the 20th October on ward, for a
few days and te reverses that we
suffered. So I hope there will be an
enquiry . .."

and mark the words—

" .. .so as to find out what mistakes
or errors were comm ;-ed . M

and the next sentence is very important—

"... and who who were responsible for
them."

, My hon. friend, the Defence Minister, |
will rise and say that enquiry I been
held by Major-Gentral Hender-I son
Brooks and Brigadier so and so. I quite
agree that that enquiry has been made.
But Panditji gave another surance to this
Hous and we demand from the hon.
Defence Minister that that assurance be
fulfilled now. The time has come
when we cannot suppress matters any
further, and that assurance of Panditji
was that responsibility will be fixed on
those who were responsible for the
reverses in N.E.F.A. T would like to
know fr>iri the Defence Minister
what step: has taken to fulfil this
assurance giv it by the late Prime
Minister to II  ; House. Now
General Kaul has ra a very fundamental
question and that question has to be
tackled some I ' or the other in this
House and  the other House, and the
fundamental question I am referring to is
the role of politicians vis-a-vis the army.
He j has said so much in his book
about this relationship that it is high
time that we in Parliament, in both
the Houses, settled this question once
for all. the question who is to control
and in what spheres, whether the
politicians have any say as far as the
actual operations are concerned, or it is
only
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for the politicians to 1*.v dwn the policy and
for the Generals to implement it. That is a'
basic question which will have to be settled
sooner or later.

Now I have spoken about the Prelude and
preface so far. The reading of this book has
left the impression on my mind that in the
first fifty pages or so I was reading fairy tales.
So much has been said that at times it is
impossible to believe what has been stated,
and I will quote some examples a little later.

We are told) that when Sardar Bhagat Singh
and Shri B. K. Dutt threw the bomb in the
Central Assembly, this gentleman, as a young
man, was present in the Assembly hall. I
would say it was a very daring act if he were
there, of course not knowing what was
coming. And then he was detained on
suspicion, he says. Well, there can be cases
where people can be detained on suspicion.
But later he goes on to say that he played a
part in the wunderground revolutionary
movement of those times. And then be goes
on to say that he was selected for Sandhurst.
Well, I cannot believe that the British Govern-
ment of those days .

SHRI BHUPESH GUPTA:
thousand was offered.

Five

SHRI M. P. BHARGAVA:
I am coming to all that.

Just a minute,

THE DEPUTY CHAIRMAN: Your time
is running out.

SHRI M. P. BHARGAVA: T am ot
prepared to accept that the British
Government of those days would have
selected any person for Sandhurst if they had
the slightest suspicion that he was connected
with the revolutionary movement. That is the
first question that I pose to Mr. Kaul to clear
by giving some sort of prool that the first few
pages in this book are true or correct.
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I will just give two examples of the utter
untruth, t will call it, of what has been written in
this book. The first example that I cite is from
page 131 where he says that "Brig. R. P.
Chopra, my neighbour on Kushak Road in
Delhi fell seriously ill in 1952" and then he
says that he arranged for the travel by the
Frontier Mail, that he took the patient to
Bombay thirty minutes before time. Now,
there are quite**. few things in  this statement.
First of all, the crew or the Frontier Mail who
leave Delhi do not go right up to Bombay.
There are four changes on the way. If he arran-
ged with one crew how did the information go
on passing from one crew to another so that
ultimately  the fourth crew-man could take it
upon himself to take the train thirty minutes
before time? That is the second thing that has
to be cleared. Also he says that the Frontier
Mail was running on the Igatpuri-Bombay
line. But the Frontier Mail, I may tell the House,
never runs on the Igatpuri-Bombay line.
That i§* the route of the Punjab Mail. So
either the train mentioned is wrong or
the route is wrong. And as for arranging
with the crew, to me it seems impossible that
from Delhi a gentleman can make arrangements
with four sets of crew to take a train to Bombay
and that too some thirty minutes before time.

Another fact that has to be remembered is
that ~there is a jungle of signals when we
reach Bombay. There are electric trains, local
trains and so on, and as far as I have been able
to see the railway system, it is almost
impossible for any train to reach Bombay
before time after passing trmra”TaTI this
jungle of signals. That is another thing which
Gen. Kaul will have to explain to the public.

Then on pages 282 and 284, Gen. Kaul speaks
about another incident where he takes upon
himself the role of a great benefactor who was
always ready to help others. In this case it
happens to be Maj. Gen. Badhwar who was '
sent to the United Slates of America
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to get his cancer treated. This gentleman, Gen.
Kaul, says that he did all that he could, that he
cellected money, met the Ambassador,
arranged lor the treatment in time and so on. If
I may take the House into confidence, I may
add that I have been told by one of the very
close relatives of Maj. Gen. Badhwar, that the
role of this gentleman was very far from what
has been stated in this book. He was
nowhere in the scene.

AN HON. MEMBER: He asbe- ihind
the scene.

SHRI M. P. BHARGAVA: That again is
something which he has to explain. Next I come
to the major role played by this gentleman. I will
take only five' more minutes, Madam. I come to
the major role that he has played and that is hi
connection with the NEFA reverses. Again he
has given a story about his part, about his having
advised Prime Minister Nehru, his having
advised the Defence Minister, Shri Krishna
Menon, against their taking this venture, against
this and that. He has depicted everything as if !
he was in the right and all the world *was in the
wrong. Admitting that all that he has stated is
correct, may I know from Gen. Kaul through the
hon. Defence Minister, is it possible for a
General to say all this and remain hi his post? If
he felt that he was n°t useful, that his advice was
not being listened to, then a,, self-respecting
man would have said, "I cannot hold this post. I
cannot take th, big res-posibility of meeting the
reverses in the field of thus endangering the
security and safety and territorial integrity of
this great country." He would have walked out
with respect and he would have said,
"Gentlemen, I have done the work ag far ag I
could. Now it is not possible for me to carry on.
Let somebody else do it." If he had taken that
course, then I would have taken off my hat to
him and I would have said, "Here is a  brave
man who
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can come out, who can throw °ff his job for
the sake of principles, .tin not being listened
to, for the sake ot the country." But he did
not do it.

Another mysterious thing which is to be
explained yet is, what was this disease that he
had? Why did he run away from the spot,
from the vital point and at that vital time when
he was most required there? It is fo, a General
to remain at his post, at his place and to give
up hig life rather than leave the field. That is
what a true General does. One is not , true
General if he leaves the field of battle, shows
his back to the enemy and comes to the
comforts of the capital of India and reports to
the Prime Minister, 'Well, Sir 1 ,m here. I
have left my post. Give me laurels." This in
short is the story.

SHRI DAHYABHAI V. PATEL (Gujarat):
H, got his laurels—Jayanti Shipping.

SHRI M. P. BHARGAVA: Only two more
points and then I have done.

One is about the statement by the hon.
Defence Minister in reply to my questions
about Generals and others printing and
publishing articles and books in their own
names. The hon. Minister said that this
question is being looked into under the
Official Secrets Act. But 1 would ask him:
What more truth does he want when
confidential meetings have been described in
the book, when conversations between two
Generals have been described in the book,
when conversations between the Defence
Minister and Gen. Kaul have been described
in the book, when conversations between
himself and the Prime Minister have been
described in this book? What, after all, is the
Official Secrets Act? Is this something which
has to be probed into in order to find out
whether this Act has been violated? This is an
obvious thing and anyone ho reads the pages
of this book can come to only one conclusion
and that is that this gentleman has
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know in hig official capacity as General

Kaul.

[ 4 APR.

The last point which 1 want to touch
on—and again it is a basic one—is this. I
ask whether our defence personnel,
whether our Army General and others,
should be free to max with foreign
dignitaries, go to cocktail parties and
endanger the country and expose the
secrets of the country by mixing with
others, sometimes if I may say so in this
particular context, under intoxication of
liquor? I have myself—I am sorry to say
it—been to one or two of these parties
where I have witnessed high officials and
highly placed people speaking all kinds of
things under intoxication. That is a thing
which has got to be stopped if the security
and territorial integrity of this country are
to be kept safe.

All that I demand from the hon.
Defence Minister js that a thorough
enquiry should be made into the conduct
of this gentleman vis-a-vTs the NEFA
reverses. I may also add that this can be
done without bringing in any question of
public security and safety. A private
enquiry can be held a; far as this
gentleman alon, is concerned.

Thank you.

THE DEPUTY CHAIRMAN;
Ruthnaswamy, ten minutes each.

Mr.

SHRI M. RUTHNASWAMY (Mad-
ras): Madam Deputy Chairman, I ,m not
here to defend Gen. Kaul. I would only
say that in view of the manner in which
the Defence Ministry and the
Government of India have treated
Parliament and the public in regard to our
defence position, in regard to the
preparedness of our military forces to
meet possible enemies and in view of the
fact that they have been following , hush-
hush policy in regard to the preparedness
of our mili
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tary forces, I think the country ought to be
grateful to Gen. Kaul for giving his version
of the story about the state of our
defences. If only the Government had
been persuaded in response to requests
from all sides of the House except the
Government side to publish  Gen.
Henderson  Brooks Report then ,nd there
we would have had in ou, hands facts and
arguments with which to meet Gen. Kaul's
allegations. To all our requests the Gov-
ernment turned a deaf ear. The other day
the Minister of Defence in defending
Government's policy in keeping Gen.
Henderson Brooks Report secret said that
there was in the Report information about
the deployment of our troops, about the ,ay
in which  our troops ought to be moved
and so on and therefore it would serve
the cause of the enemy if Gen. Henderson
Brookg Report were to be published.
Surely, ,0 enemy is going to fight aj new
wy»r based on the methods followed in the
last war and as for giving away the secrets
to the enemy, is the Government so childish
as to think that a clever enemy like the
Chinese do not know the things that they
ought to  know about our  army?
They have got battalions of spies in our
country they have all kind of sources of
information with which they can inform
themselves about the state of our defences.
Again and again 1 reminded the
Government that they should follow  the
principle enunciated by Winston
Churchill  in regard to the publication of
reports about the army that the Government
should be prepared to publish everything
that it  is possible for the enemy to know-.
The enemy already knows about the state of
your defences and why could not the
Government take the public into
confidence and publish these reports?
General Kaul has made references to the
state of unpreparedness of our army; our
weapons were not modern; we were
defective in our weaponry; we were
defective in our equipment. For instance he
pointed out and that was acknowledged by
the Prime Min-1 ister of the day when he
said that our



short Oration

discussion
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equipped with automatic rifles, a thing
which every modern army possesses.
And after the end of the Second World
War we were in such a state of
unpreparedness. Gen. Kaul also says that
the army had not been prepared for
guerilla warfare.

2163

SHRI A. D. MANI (Madhya Pradesh):
Even today.

SHRI M. RUTHNASWAMY: That is
the kind of warfare in which the Chinese
are experts. Mao Tse-tung has written a
classic on guerilla warfare and his troops
have practised guerilla warfare wherever
they had been. In Vietnam for instance
just now, in every country in which the
Chinese trained troops have taken part.

SHRI BHUPESH GUPTA: Not even
the Americans say that the Chinese are
there in Vietnam.

SHRI M. RUTHNASWAMY: They
have been training them in this kind of
warfare.

SHRI BHUPESH GUPTA: Training?
Even the Americans do not say that the
Chinese are in Vietnam, whether as
homoeopaths or guerilla trainers or as
political advisers.

SHRI M. RUTHNASWAMY: I am
glad to see that Mr.. Bhupesh Gupta
places credence in the reports of Ame-
ricans. This is the first time that . . .

SHRI BHUPESH GUPTA: I aid . ..

THE DEPUTY CHAIRMAN: Please
take your seat, Mr. Gupta.

SHRI M. RUTHNASWAMY: . . . he
has said a good word for the Americans.
In view of all these facts I think we must
be grateful to Gen. Kaul for publishing
these facts. Even after the publication of
this book the Government ha; not thought
it fit to publish a rel uttal. They say they
are preparing a book. What kind of ,
Govern.
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ment is this which allows allegations to
go on unchallenged for six months?
Naturally the judgement goes by default
against them.  So I hope and trust that at
least as a result of the revelations of Gen.
Kaui in his book. the Government will be
persuaded i" the future to take Parliament
and the country into their confidence and
publish information about our  defence
forces, about the state of our defence
forces, about the preparedness of our army,
without giving out any information not
open to possible enemies. It is only in
this way that they can ensure the
confidence of the public in our army, in
our defence forces and especially in the
Government that is resposible fpr the
preparedness of our armed forces. I am
not concerned with all the personal
details, the personal references of Gen.
Kaul to his contemporaries, to the Prime
Minister, to the politicians, to his fellow-
Generals. It is rafher interesting to know
the story from one who has participated in
the events. There is one very important
remark that he has made in his book and
that is that the state of unpreparedness of
our army follows from the foreign policy
of the Government, of the civil
Government. Gen. Henderson Brooks
himself says that the state of defence of
any country, the strength of the defence
of any country, depends upon the kind
of foreign policy which the civil Govern-
ment follows. What was the foreign
policy of the Government of India? The
foreign policy of the Government of India
was that China would in no circumstances
think of waging a war against India, that
China is an Asiatic country, that China is
a democratic country, that China is a
Communist country and Communists
never think of going to war against others;
they are only thinking of peaceful develop-
ment of their country, economic deve-
lopment of their country. It is this wrong
foreign policy of our Government that has
been responsible for the state of
unpreparedness of our armv.
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Foreign policy and defence go together;
one is the function of the other and it was
because our foreign policy was so wrong,

so false, so unreal . . .

SHRI P. N. SAPRU (Uttar Pradesh):
So real.

SHRI M. RUTHNASWAMY: . . . that
our army was not prepared for the
consequences of that foreign policy. So if
anybody is to be condemned, it is the
civil Government of the country for its
wrong policy and for keeping the army
unprepared. Give us a good foreign
policy; give us a right foreign policy and
our defence will be as right and as well-
organised as we would like it to be.

SHRI RAJENDRA PRATAP SINHA
(Bihar): Madam Deputy Chairman, I have
read thi; book with great interest and I
have followed the two hon. Members
who have preceded me. The point that I
want to make is very simple. I am not
concerned with what the author of "The
Untold Story" has to say about himself,
about his autobiography and all that.
(Interruption.) I am not concerned with
that. What we are concerned with is what
this book reveals so far as the policies,
the functioning and the preparedness of
the Government Of India to meet any
challenge on our borders are concerned.
Now, Madam, you will remember and the
House will-remember that in 1962 when
the Chinese invasion took place, not only
this House, but the whole country's mind
was greatly exercised over what
happened. Now, this book has aroused
the interest of the country to find out
actually what happened at that time.

SHRI M. GOVINDA REDDY (My-
sore) : That is untold by General Kaul

SHRI RAJENDRA PRATAP SINHA
That has been told by General Kaul
Now, I would like to know how fai

[ 4 APR. 1967 ]

re 'The Untold Story' 2166

what he has told is a tru, story. What I am
concerned with i to check from the hon.
Minister whether he has told the true
story in what he describes as the untold
story. This we are entitled to know from
the Government and, therefore, when I
last participated in this debate I suggested
and asked the Minister to tell us the whole
truth, to tell us all the facts and that he
could do very easily by giving us an
opportunity to see the report of General
Henderson Brooks. That would be a more
authoritative story of this whole debacle,
if I am allowed to call it, rather than get
this story from a discredited General.

4P°M.

Now, the point I would like you to consider
is this, whether it is in the interests of the
country or whether it will endanger the
security of this country if the report of
the General is made public. Now, I would
invite your attention to what General Kaul
had only said yesterday at a press
conference. He also considers that
there is no point i, keeping back certain
facts from the public or from Parliament
what is considered to be security risks. He
has allowed nothing to remain untold in his
book. He has told us everything. But
what I say is that we see only one side of
the picture. Throughout the book he has
painted himself as if there was no
responsibility on him. He was above
board. He was discharging his duties
honestly and diligently. He has painted
everybody else right from the Prime
Minister down to an officer as responsible
for this debacle. He hay tried to prove it
convincingly in his book that the sole
responsibility for this debacle did not lie on
him or on the Army, but on the civil
Government. I would like this to be
clarified as to what is the truth. It is good
not only to know the truth, but it will also
be good for framing our future policies in
these I matters. I have no doubt in my
mind that so far as the relationship between
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and military is concerned, as has been
pointed out in the Constitution and
otherwise also, the authority of the civil
power in this country is supreme. There
can be no doubt, there can be no
discussion and there can be no dehat, on
this point, but the civil power has also got
responsibilities for the discharge of its
duties in respect of the defence of this
country. We have got to know the past, so
that we can have a proper orientation of
our policies, both with regard to defence
and with regard to our foreign policy in
future. It is not possible to do so unles, we
have a correct appraisal of what happened
in NEFA in 1962. If the Government
wants to clear many of the doubts and
suspicions that have been thrown on it by
this book, it is important that the other
side of the, story, or if I may say so the
whole of the story, must be told to
Parliament and to the public at large.

Now, the other point is regarding the
disclosure of military secrets in this book.
I think the Government has taken too
long to make up its mind and tell us
whether any military secrets or security
matters have been disclosed or not, and
whether any offence has been committed
under the Official Secrets Act. They
come forward and tell us all thi time that
they have been examining this book. It
should not take them so long to examine
the book. The whole difficulty is this.
Parliament and the country thinks—
rightly o, wrongly I do not know, but
there iy an impression—that the
Government doe, not make up its mind
quickly on these matters. It is very
important that they not only make up
their mind, but make up their mind
quickly on these matters and the neces-
sary action flowing out of that must be
taken and implemented also very quickly.

Now, there is only one more point and
I shall have done and that is with
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regard to the same point which wtf raised
by me previously, namely, writings by
our Generals as military correspondents
of journals and n*ws-papers. I would like
to kno,, categorically from the Minister
what our policy is in thig matter. How do
we control it? Can we allow our Generals
to go on writing and giving expression to
their views on important military matters
even when they continue to be in charge
of the defences of our country? What i
the convention in other countries? Are
they allowed to do so while they are in
active service? I would like to know that,
then, what about the payments, if the
Generals or other military officers have
been given such payments. I ,ould like to
know how many of them have been given
such promotions. We know from this
book how General Chaudhuri used to be
the military correspondent of a paper.

SHRI A. D. MANI: The General him-
self has said it.

SHRI RAJENDRA PRATAP SINHA;
The General himself ha, said it. I would
like to know how many more of our active
officers, military officers, are permitted to
be military correspondents of one journal or
other, whether now or in the past. Do the
Government keep any record of that- Do
the Government have an organisation to
keep a control and a check On their
writings? What about the payments? Under
the Service Rules I would like to know
whether they do disclose whatever amounts
they receive from these journals and
newspapers and how these monies are
accounted for. Do they pay this to the
Government Or are they allowed to retain
this amount? Has the Government any
control upon the remuneration that they
receive for such services rendered to the
newspapers? it is a very important and vital
matter when the country's defences are
involved. Thig must he I explained.
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Lastly, I want to say something about
their meetings with the foreign dignitaries
and diplomats. General Kaul has given in
his press interview yesterday that he took
verbal permission from the Defence
Minister, that he reported verbally to the
Defence Minister. The other day the
Defence Minister told us what were the
relevant rules. He had to take the written
permission and then he had to give a
written report. How are these things being
done? Is this rule being properly enforced
or left to the whims of the Minister? Can
they permit the General to go on talking
to somebody and not report in writing?
After all the Defence Minister is here
today and he may not be there tomorrow.
These things have got to be kept in
writing because we are dealing with the
security of our country; hence it i, all the
more important. Are we following this
today? This is very important. Therefore,
we cannot permit any laxity on this
ground. I would liifce to know whether
the rules are being enforced, and why
they were not enforced at that time. Have
«€ got anything in writing by the then
Defence Minister that he was permitted to
do so, permitted to carry on conversations
with foreign dignitaries and not to keep a
proper record of the same? These are
important issues which naturally rise in
our minds. Therefore, I seek clarification
on these points.

THE DEPUTY CHAIRMAN: Shri
Banka Behary Das. I would request
Members to keep within the limit of ten
minutes. I have got 20 names before me.
Everybody may not have a chance.

ot weAraEw (AT g3M)
ArafiT F77 17 7

gawwrafs - Fam Fd &Y 7

ot TR AT A 18 B
8 wradr o1 @ |
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FegAmla | 9w T 909 A3,
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ST TAATNAW ’iGT F0F (481U
ST & A 19 AT G, HA wZar
& W19 Fg @AY 1§ 918 &, s§190
H9 AITHT 4 H< (397 |

SHRI C. D. PANDEY: (Uttar Pra-
desh): For the sake of convenience you
may have a list, but you may not go by
the list at all.

THE DEPUTY CHAIRMAN: Mr.
Das.

SHRI BANKA BEHARY DAS
(Orissa): Madam, wheg we are discussing
this "Untold Story" vis-a-vis NEFA
debacle, I want to request my friends to
have an objective analysis of the whole
situation. Two issues come out very
prominently. One is, by writing this
book, whether Mr. Kaul has transgressed
the limit which has been set by the
Official Secrets Act. The second issue is,
what has been mentioned by Mr. Kaul
about NEFA debacle how far it is
objective. These are the two issues which
stand out very prominently when we
discuss this matter.

11

About the first issue, though it is a
matter for the Defence Minister to look
into, I want to remind him that our
Official Secrets Act is to a greater extent
synonymous with the Official Secrets Act
of Great Britain, and in this connection I
can remind the Minister and our friends
also and ask when Mr. Churchill wrote
the war memoirs which most of us have
read, whether he transgressed that limit,
whether he divulged any of the secrets,
military secrets, that ought to have been
kept secret in their country. So whether a
matter is secret or not is not to be judged
only from the technical point of view. It
is to be judged as to whether sufficient
time has elapsed between the actual
happening and the writing of the book so
that we can mention them or brand them
as official secrets still. So, when
the
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Defence Minister or the Government
judge this matter, they must  keep in
view this very fact that in other countries
prominent statesmen,  whether they are
Ministers or they are officers, have written
books about the war which depict more
clearly and elaborately the military
strategy of those countries. I will not go
more into the matter because after all the
overriding interest of the country has to be
considered. In this case after a lapse of
four or five years ™ of the matters that
were official secrets at that time have lost
their importance and have become
historical facts for us, and if we want to
keep them secret in  the name of public
interest, we are not going to serve this
country. Nowhere any statesman ha,
served his country by keeping everything
secret for all time to come.

The second aspect is about  this
NEFA debacle. 1 want to say here also
that it should be judged objectively. I
have read this book  from A to Z. I
know that most of the chapters here are
trash and have no relevance; he only
talks more about himser? his is not a
colourful career at all.  But coming to
the NEFA aspect of this book I want
to say that as long  as the Defence
Ministry want to keep this Henderson
Report as one of their secret documents,
they are going to allow such things
to be discussed. Here also I can
point out that most of the things that
have been mentioned about NEFA our
unpreparedness, our debacle and so on,

have been discussed in both the
Houses. Here on'y a General comes
with some first-hand  knowledge
and  depicts those things. Moreover
from the start I want also to suggest

that this General was a "blue-eyed boy"
of Mr. Nehru and Mr. Menon. We know
how allegations were levelled
against this gentleman and how Pandit
Nehru and Mr. Menon showed him
leniency in getting him promoted. So,
Madam, all these aspects should not
be forgotten when we discuss this
matter. In this connection again I want to
say that though in some aspects he

himself or the army also from the
blame that We are going to  give. If I
am allowed to quote—as there as no time to
quote, I will not do that— I will say that not
only he has blamed to a certain extent the
civil administration, the Government, he
has blamed also in this book the Indian
Army which has not always  given
technical and strategic advice properly to
the Government of the day.  But here also
in many places he has said that he wanted
to take the share in the responsibility
for this also.

So I want to say that when we
objective'y consider this book, we must
go into all those aspects.

In this connection, I want to quote
here from page 397 in which he has said:

"If Nehru, Menon and some others
had acted in time, as represented by
the Army repeatedly earlier, there
might have been a different story to
tell."

I want to emphasise this fact also that
when the Government of India took a
political decision to evict the Chinese
from the soi' of India, from NEFA, the
military strategists who were consulted at
that time categorically stated that we were
not militarily prepared in such a manner
as we could evict the Chinese from the
Indian soil or attack them, and that was
why the military personnel at the
conference with the Government of India
wanted that it should be given in writing
that the Army should vacate the Chinese
hordes from the Indian soil. I can quote
here from page 362 wherein Mr. Kaul has
stated:

"The Army Chief asked for a written
directive from the Government for
evicting the Chinese from this area,
which was issued."
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bo I am to say that it is not so much the
fault of the Army General who has
written this book nor the fault of the
Army but it is the fault of the
Government which was at that time
pursuing a policy of appeasement
towards China. And ye also know how,
when the Chinese Army was attacking
our force; in NEFA and our people were
in a helpless condition, the Chinese
Army, chanting the slogan of 'Hindi-
Chini Bhai-Bhai' were attacking our
soldiers and murdering them in hundreds.

I do not want to quote elaborately. But
here also on page 376 he has written how
our Army was facing the Chinese hordes,
even when the winter was coming, they
had no warm clothing on them, they had
no boots even. I want to tell the Defence
Minister—it has been said so many times
in this House—that our defence
industries were producing coffee articles
whereas boots were not produced in our
defence industries. And here also in this
book he has pointed out how Mr. Menon
fought against the Defence Ministry
when the different officers warned that
we had no boots, that we should
purchase them from the private sector.
We talk so much about the private sectoi
also. But when the question of defence
comes up, when the Government is not
prepared to give ever boots to. our
soldiers, here is a greal man and a
socialist who believes ii the public
sector, who takes the pie; that because in
the public sector wc are not having
boots, therefore, the Army might go
without boots also.

(Time bell rings)

I am not going into that elaborately
because you have a' read} issued the
warning to me. But—it i in page 391—I
want to say that ou: policy till then was
not even to buil border roads, and we
know what tfr consequences were. In
page 391 Gen. Kaul says:

"As a matter of policy, we ha
orders at the highest military leve

not to build roads within close
vicinity of our borders."

It is a shameful episode. Let us r. noy,
blame Gen. Kaul because he has come
out with the truth. Even he has gone to
the extent of saying that when six months
before the Chinese attacked India, this
strategic point of Thagla as to be
occupied—the military personnel thought
that it should be occupied—some of the
highest military officers said not to
occupy those strategic areas.

So, Madam, whatever responsibility may
be placed on Gen. Kaul, I want to say that
by only taking advantage of the Official
Secrets Act, we are not going to silence the
voice that the Indian people have raised
already. Here, when we are objectively
discussing a situation, I ,m to tell my j
friends on the other side tha' for the '
NEFA debacle, only the military personnel
are not responsible, it is the Government of
India which was headed by Mr. Nehru and
Mr. Menon who always wished to have an
appeasement policy towards China; that is
more responsible for this affair and if the
Henderson-Brooks'. . .

(.Time bell rings)

One minute. Within one minute, I will
finish.

THE DEPUTY CHAIRMAN: One
minute? Your one minute becomes so
many minutes.

SHRI BANKA BEHARY DAS: If that
Report is out, I can say that whatever
Gen. Kaul has said will come to be true.

I want to say that the debacle that we
saw in NEFA was also similar in Ladakh.
In the Chusul Story, on page 431, Gen.
Kaul has said categorically that like NEFA
all our posts were occupied by the Chinese
in the Ladakh area but actually there was
no fighting at the Chusul Airfield, when
every i now and then we were fed with
false
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[Shri Banka Behary Das] stories that the
Army was there in the Chusul Airfield, that
the airfield was attacked and that bombs
were thrown. He has categorically stated
them, these are the allegations which are

there.

THE DEPUTY CHAIRMAN: Thai will

do, please.

SHRI BANKA BEHARY DAS; I want to
say that instead of taking technical view of
the whole matter as we are going to do here,
we are to see all this from' an objective
angle and see that whatever mistakes they
have committed, whatever mistakes the then
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qE AT & W@ g—azT wiw 2
grag Wz & w7 qiw fr oo, 2
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rulers have committed, they should own

them and the Henderson-Brooks' Report
should be placed before the House and
future action should immediately be framed

accordingly. Thank you.

ety - o uwETOgT | AW
fae sos aites & fao 2 o &

gt TWATTEW . fAAAT a9 4
# IHAT gw o @t

guaanfa : wav 93 F1 29 faae

fazr & 1

At CHATOAN : ZHA AT Aear
festtequ fom & 1 w2t 2w &2 21
& azt WY ZAEY TEe &Y w7 qT T

gwmamfa - w7 & fau oF zieg
g

ot TwAraan ;o Ffed, 9z e
“Gvi AT FEIA” @F F aw ¥ g
faat o5t M ST w0 qwr T4Y
A fadza w7 9w f& ¥ 2wy
g Aoy & ar 78 & 7 e B,
AT RS § FH AW B FIT FIAqT
Tifgi—aar & w9 # o TEET Wy

St simAg aw (fagr) o A4
1T Fg G & A9 |

/Y CEHATOGW ;47 g7 Q9
T | 13 AEA—ag fomr g qa

387:

I returned to Headquarters 4 Corps at
Tezpur and heard of the statement which
Nehru made to th' Press just before going to
CeyloT). He said he had given orders to the
Army to drive the Chinese out of our
territory in NEFA. This was contrary to the
orders he had given me on the night of 11th
October -;n the conference held at his
residence where he had told me, in the pre-
sence of the Army Chief, *ha< instead of
attacking the Chinese which we were not in
a position to do, we should hold ourselves to
our present positions."

DIWAN CHAMAN LALL (Punjab). That
refers to the Thagla Pass.

SHRI RAJNARAIN: Just hear me.

argw At @1 wa & Ty qarn
HgATF | et 7 faega ot arw famt
g TEE A H AT WL AT FW
gar & @ wrs A # wgAr wgar g fw
aATETART AR OF ST WIANT
Zar wifgd | 3w St W@ & A
ug ®1a F e ot w1 wndeq, 9

.
azi
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T ¥ @ wT g sar 2, w9 e

[4 APR. 1967 ]

re "The Untold Story' 2178
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A M s A A A & 7
ag Al gOAI A=Al 41 | yT AEE,
39 7w 4 A g ) I R, A
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“The Finance Ministry at various
levels with rare excep:ion split hair
over each wurgent proposal and
sanctioned only a fraction of what
was put up for approval.”

a7 Fr Y A & & | wwsi #7
urar wTfEd ¥ &7 @A =ifEd 7
farar & w¥ adt 7 7o 92 =Y
FaraEAE
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9% 71T | Without losing much time.
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give you.
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w7 agi yrfaa w4 ey amar & s qw
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a9 AT qow F avad A @mnd fod
& 39 7T 941 Agl 1 oy arfy wiawy
AT g7 Hiw wigw gara faug
TR T AT AGT AR @
Tafadr & aomna g |

THE DEPUTY CHAIRMAN: Mr.
Pande. Very brief.

SHRI C. D. PANDE (Uttar Pradesh) : 1
will not take even 10 minutes. Madam
Deputy Chairman, the t*pba'e has been
tackled from a particular point of view.
But I will tak® a slightly different aspect
of the whole question which has not been
cover'd so far. I have seen a tendency
which is still prevalent today that
Ministers, when ihey come to power,
have certain likes and dislikes for certain
officers. That like or dislike is governed
some time by ideological predilections
either on the right or the left as things go.
This General Kaul is a particular victim
or he is made » tool of that policy. The
then Minister
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[Shri C. D. Pande] of Defence, Mr.
Krishna Menon, liked him so much that he
gave him promotion after promotion. I know
it from my own knowledge that he arranged
three or four functions. One was the building
of a house at Ambala for soldiers. It was said
that the house was built at a cost of Rs. 16
lakhs. But the Ministry officers working there
said that this Rs. 16 lakhs was too much. It
could have been built for about Rs. 10 lakhs.
The Government was so much impressed by
the efficiency and performance of this
General. Again there was an exhibition in the
Eastern Court of the arms manufactured by
our country and when I visited that, I found
nothing there. There was a fat cow and a
horse. 1 asked: 'What is this?" They said:
"These tre our army horses'. There was a
cow. Those who have seen it must have
known what that exhibition was. The then
authorities yere so much impressed by that
exhibition that they said: "Look here, our
Army is doing something wonderful'.

SHRI ARJUN ARORA (Utta, Pradesh):
What did they say about the cow?

SHRI C. D. PANDE: It was a hoax of an
exhibition. There was nothing.

st TATITAY : AqF ITA AR
AgE AT & T F AG AT A1 A\
g 7

=it #Yo Tho qiF : FgE ST AT I

LFC A T |

Then they wanted to impress Pandit Pant
because he was not impressed very much.
They said; 'Look here, here is a thing which
the General has done.' He said: Tie is a smart
man'. He was also taken in by the smartness.
I am referring to the main question which is
this. When the Minister likes a man he gets
undue promotion. He superseded so many
people. When it was raised, he said: 'He is
the best General in the Indian Army'. What
can you do? When people say that he
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I is the greatest General that the Indian J Army
has,.what can be done? I was give a parallel.
There was one I.C.S. gentleman, who is no
more in the service. I will not give his name.
He was working with Mr. Menon everybody
knows him." He was 20 places junior to most
of the peop e working in the Ministry. Mr.
Menon said: "When this gentleman comes, I
will not look at the seniority. Let them go.'
That gentleman told me. 'Dr. Pande. why do
you fight with Mr. Menon? Mr. Menon can be
fooled like this. I have fooled him for 12 years.
Cannot you put up with him for three
month.3?' I said 'no'. Those officers fooled Mr.
Menon so much. Mr. Menon be'ieved that he
was a wonaerful I.C.S. officer and he deserved
all praise and through him he annoyed so many
seniors. People know that. That man has shown
that. He is now in the U.S.A. He is serving as a
professor in a certain University, getting
35,000 dollars a year and he says: 'Mr. Menon
Ss a damn fool'. (Interruptions). But Mr.
Menon was almost a fool and others were
being fooled. The predilection is based on
ideological likes and dislikes. 1 like the
Minister for Defence now and through him the
Prime Minister and the Foreign Minister
should see that the Ministers do not make fools
of other Ministers. They should not be carried
away by the ideological talks. The officers are
very able persons. They know what a Minister
likes. When they use a certain phraseology
which pleases the Minister—they are more
adept in that—the Ministers will say: 'He is a
man of great inte'ligence, he has read many
books and he is a man of culture and learning.'
That type of thing the Ministers should be
aware of. They should not get trapped. They
should serve the country. I have nothing more
to say except that the Ministers should mend
themselves.

SHRI M. GOVINDA REDDY: Tb,e
author of this book perhaps has depicted
himself in the role of a hero. Perhaps he
wou'd have been a hero. There was an
occasion for him to be a herd and he did not
become a hero on that occasion. A large
portion of the boolc
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has been devoted to the unpreparedness ol the
Army and also the lapses on the part of the
civil authorities. If one can examine the
interview which he has given yesterday also,
the object of writing this book is very clear,
that is, to clear the blemish which has come
upon him on account of the reverses. That
seems to be the object and in order to clear
himself, he has thrown the blame on the civil
authorities and even on the Defence Minister.
Many of the friends who have spoken seem to
believe in his argument that the Army was
unprepared! 'T have myself made a remark or
two on this question on another occasion when
I returned from Ladakh. Whatever the
preparedness or unpreparedness of the Army
as a whole may be, the Army which was
responsible, the party which was responsible
for the reverses, which was under his
command was fully prepared. I am just going
in a minute to show how this Army was
prepared and how °n account of th, lack of
ability on the part of the General to guide, to
foresee and anticipate things that we had this
shameful reverse. As everybody knows, the
Chinese had taken their position at 15,000
feet, somewhere in October 1962 and then
they came down. We had taken our position
down below, at Tawang. At Tawang we could
not fight with an Army which was far above
us. Therefore they were waiting there but the
Chinese later on came down to Tawang.
Tawang is in the valley and then our next
positions were at the same height, as the
Chinese were originally. That means, far
above Tawang, overlooking Tawang and then
from Sela Pass we had, up to Tezpur, a good
road by which even tanks could be brought
What happened was that this General, this
Hannibal of the 20th Century, adopted such
mi'itarv tactics that al' his Forces were
concentrated on the road alone, forgetting the
fact that from Sela Pass to Bom'ila there wgs a
jungle track which was left unguarded, so that
the Chinese, after having come and established
themselves in Tawang, instead of takinff the
road which was wel guarded and  well
defended by our
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troops, went by the trek road and trek road
was the jungle road and -io big guns could be
taken and so the tanks were out of the
question. So a handful of Chinese taking
hand-grenades and sten guns came to this
p.ace, and then they surprised our Army and
at Sela Pass we had the tanks and everything.
Our people were taken by surprise when they
saw the Chinese coming that way. The trek
path was called Mago Road. Coming through
that road they were able to out-trick this great
Hannibal and so it was not the unpreparedness
of our Army that led to the reverses. Maybe
our Army was not fully prepared by modern
standards or by to-day's standards but there
were full preparations there. There were the
tanks which were latei on captured by
Chinese. It is evident that it is only the lack of
ability of this General which was responsible
for the reverses and i" order to cover this the
General has thrown the blame on the civil
authorities and on the Finance Minister and
even on the Defence Minister.

Shri Pande has said many things. He said
that he was a victim. He was not. He was the
most favoured person in the Army, as Shri
Pande himself has said how he was elevated
or how he superseded other Generals. This is
the story which is untold by him. This untold
story the public should know in order to see
what was the main object of his writing the
book.

With a few remarks I will conclude. It is
wrong on the part of our Government to allow
Generals to correspond with newspapers and
to ve'itilate about military matters and to
confide with foreign military officers. It
shou'd be only with the consent of the
Government. In social parties of course they
can mix but they cannot exchange military
matters without the consent of the
Government. It was wrong to have permitted
the Generals to be Military Correspondents
and certainly I can never condone the lapse of
the Government in having allowed this
General to have published this book.
Certainly action should be taken. India is not
a
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[Shri C. D. Pande] country like England or
the U.S.A. Of course instances were quoted
by Shri Sapru and others how great Generals
in U.K. and U.S.A: had written but we are not
in that state, we are still in the infant stage so
far as military matters go, And, therefore, we
cannot allow our military people to dabble in
military tactics and ventilate them to for. eign
countries and to newspapers. That is all.

Thank you.

THE DEPUTY CHAIRMAN: I may tell
the House that we may have to sit beyond 5
P.M.( perhaps up to 6 or 6-30 P.M. if every one
is to be accommodated.

SHRI LOKANATH MISRA (Orissa):
Madam Deputy) Chairman, [ have heard
people boasting but when I went through this
book, |I thought 'here was the symbol of
boastfulness." He has gone to the extent of
glorifying himself so much that it almost
appears as a fiction. He has tried his level best
to make it interesting reading; whether it is
falsehood or truth he does not mind.

Now, Madam, the other day, I insisted that
Gen. Kaul should be arrested under the
Defence of India Rules. I will show from the
book— he has himself confessed—that even
when he was in service, he was passing on
information to a private person in England.
'He says, "One of the first things I did on
assuming command of this division was to
write to Maj. Gen. T. W. Rees who had once
commanded this formation and on whom I
doted." This is on page 175. Then on page
176, he says "I kept giving him divisional
news periodically which he was delighted to
get till one day I heard a few years 'ater that he
was dead." Fortunately for him this General
died and, therefore, the information was kept a
closed secret. I do not know whether the
pundits who are now examining the book on
behalf of the Defence Ministry had any
occasion to go through this particular passage
in the book. That in itself would have been
enough to arrest him immediately, because
he
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had passed even secret information while in
service to a person who was no more in
service, who had nothing to do with India,
who was a Britisher . . .

SHRI A. D. MANI: You like Britishers.

SHRI LOKANATH MISRA: I don't like.
Now, Madam, the Defence of India Rules are
still in force. Persons ike Dr. Ram Manohar
Lohia and Mr. Rajnarain are taken into
custody in a moment if they stage a
procession or demonstration.

SHRI SHEEL BHADRA YAIJEE: But they
are also praising him. So they should also be
arrested.

SHRI LOKANATH MISRA: Now, Madam,
if this could be used so easily in the case of
Members of Parliament, here is a person who
was passing on secret information from the
Army and definitely acting against the defence
of India, but he has not been taken into
custody yet. I still insist that immediately he
must be arrested. He should be arrested under
the Defence of India Rules. He wants to be
generous in sharing a part of the responsibility
for the debacle. What a generosity? For a
thing for which he should have been court-
martialed, he wants to share part of the
responsibility. He is the person who, on the
pretext of illness flew to Delhi, when the
jawans were fighting ill-fed and ill-clad under
his very command. He wants to be a patriot.
He wants to be called a hero. If he was such a
patriot and if he knew of our defence
unpreparedness, why did he not resign in
protest then? I would have called him a patriot
if he had done that. But he continued in
service and enjoyed all the amenities and only
when people started shouting against him,
shouting against Mr. Krishna Menon to the
point that Pandit Nehru's existence was in
doubt, thereafter this General volunteered to
retire. This does not make one a patriot, this
does not make him a hero.

Then he has levelled certain allegations
against persons who had been in authority.
One of them unfortu-
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nately is no more—Pandit Nehru. It

was in veryi bad taste for him to Have
said anything alter Pandit Nehru was
dead. I was one oi the bitterest critics of
Pandit Nehru when he lived. T used to
criticise him to his very face. This
General, who got all the favours that
nobody cou d think of from that very
Pandit Nehru, starts criticising him in a
book after Pandit Nehru is no more.
The other one is Mr. Krishna
Menon. I do not see eye to eye with Mr.
Krishna Menon and his policies. But all
the same, this book was published at a
time when it very much adversely affected
his  election prospects.  This may be
completely) a falsehood, but all the same
this was allowed to be published
immediately  before the e'ections.
Whether it was arranged for that or not, I
do not know, but it definitely affected
him very adversely. Thai is an injustice
done to him. This General should have
protested when he was in service, when he
thought that these people were not taking
action for the defence of the country.
Now, Madam, he has also divulged
another information, that we are short of
foreign exchange to the extent that it
might affect our purchases in Defence.
This disclosure definitely nobody
outside the Government knows—that s
to what extent we are short of foreign
exchange.  But this General gives
narration of the entire  proceedings and
all the talks that he had in the different
Ministries, between Ministers and
Ministers and to what extent the Army is
handicapped because of shortage of
foreign exchange. This is another
disclosure.  Nobody else would have
known it  unless he was himself in the
Government service or he was a Minister
in this country. Therefore, Madam, I
would  suggest that because of all this,
the title of this General should be taken
away. He should no more be called a
General. He must be a private citizen of
this country. Instead of punishment
being givm to him, what is happening
now?  Since this book has become a
controversial book, he easily earns lakhs
of rupees through royalty. Now each
Member of ParHament has a
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book m his hand. Each man in the
country has a book in bis hand and this
blessed book cost Rs. 20. He is making
hay out of this controversy.

SHRI A. D. MANI: This is private
enterprise.

SHRI LOKANATH MISRA: Do not
bring in these things. M”t time is limited.
Therefore, Madam, instead of punishing
him, this country, this Parliament, this
Government, is rewarding him. He has, I
am told, earned through royalties to the
tune of about Rs. 2 lakhs. Mr. Bhagat
was, at one time, Minister in charge of
Economic Affairs. I know how he has
dealt with income-tax . . .

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI B. R.
BHAGAT): How do you know?

SHRI LOKANATH MISRA: I know,
Mr. Bhagat, how you have dealt with
income-tax. Do not tell me that . . .

SHRI B. R BHAGAT: Whose income-
tax?

SHRI LOKANATH MISRA: Mr. Biju
Patnaik's income-tax. Now let us come
back to the point. Now, after we have this
discussion and after this all-India
publicity, the sale of this book would be
boosted much more and we would be
helping in the earning of this gentleman
who has definitely acted against the
interests of the country, against the
interests of the service in which he was
employed. He has denounced all other
generals, his colleagues and others, as if
he was the only gem and he was the only
patriot and all others did not act in a way
which should help the country. Thank
you.

Ar s ATy (gfm)
fzw feydy Smdw, &% oo feomr 1
st fae=edt & arg @ & 1§75 0
T 97 0F gAte fEarar gwarew w0
aite @gd 7 warg fear av fr aga
# =@ 39 frama w5 gee A v
g az “Zn” &, 9ga ¥ v wmE g
ot ol @ § | AT ot aw awe
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HT ST AT
W i g o AT g ftr
# zafva %1 1% § v @A ¥ & 77
wwwar g i e fafaesdt &1 g feara
T AERE weL FW Sfgw 9@
i wodt e At e wa g o
ard & 9 fv dew, agy &1 awit
o Wit & i wr S g A &
far o o Ao fewa & wgww &
farr ot ag7 & @oa & | Tad S
¥ fora & i et Frfiree v g &
HA AT & AT qAAF FA@ X
Taw forar 2

“When he addressed one fo me,
the tone of my reply was reciprocal.
When he asked me why I had writ-
ten such a note and found me unre-
pentant, he furiously flung the file at
me."”

W 92T ¥ 34 A1 979 AN
fady & & feda fafaeT o #Y us-
oF 79, LT qW, g9 77 4 99 fw
o werd A AW oY, Ara A A
4t | 57 397 watsr grf 2 fF uge
qrire §HifaaT 7 W& w1 5 “fr”
F21 fr ww & A gaame it
afrs mrat Sofifaafar &1 A gaay
I ST T A 2 FRT I
foredt 2 1

& fodn fafret arzg & qw
awar g B stroreer A 94% qEwy
¥ agy aa gy 2 & st & s
WX 7 W A FE, a1 BET BF 47
ST &, F4T IWET ware Gear amar g,
fedtgga foam s & 1 @ uw oA
o & o feara % fawt 2 fowad
e ar ardz woit wfer 1 ogEw
warar, dew, T Farg ¥ s fe
A g oY A5 fawdy & 6 & wwmar
g fr a3-ad wfeed woft & ot &,
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I 9T AGT AT eI WA § |
ag a6 317 § ¥ g faar § -

“Some of our senior army offi-
cers were in the habit of making
tenacious and indiscreet remarks
openly against our national lea-
dears ang exto'led the erstwhile
British rulers of India.”

fee ot 4 foy §

“They alsp talked loosely at
various cocktail parties and other
places in order to win cheap
popularity with  foreigners n
whose  presence they derided
India. All that some foreign dig-
nitary had to do was t{o ask some
of our officers for the ‘‘ow down'
on any matter and, more often
than not, he was promptly obliged.
Much secret information leaked
out in this and also in other ways
and reached unauthorised groups
and individuals.”

At # ag q@ar g fr gy o dar
gerary ifa smff st o wamar
mr # fF A avdie sy aE Fer
Tifed | wrT g e wv weET
7 @ At 6 ToEr gam o fen
st f A st gwne d@fa fafedt
mier & 7 wmEr  wTwed
oty ¥ Fw & drRz wee T F
# qaar §, T qafeas qq0 Agr
T wifgdr | waE s wrf e
0TS TF qER T Fo fower =17, 9
wi &, F wwwar §owrdi & far 3w
T &, wndl mfeed & fag 290-
st & FaifE are famr & fF ag sopet
FTHEA qUE 9T ITFT T AR 9
M F qaifea® dred a@r I F

T qzer o wEr § W 7 3% foiz
qa FAr wgan, F oo A q

q3T 47 TETA T & {AT 9T, AEE
qz | & gaa § AWt aF T it
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T Wi | INH yanfears I A4
st T war ¥ ) & vy fow g
9 & aofte arew «t Aoy feamar
g g a8 9% ¥ 5 www #e A
wAt 7 fma & ag o sy e
2 5 o wr s F fay qviz fear
T A IW FHT qH oA a7 fEar
T S T arE 7 FE w7, T 608
ZEFTEC GT, T FE W wAT g 4
fr srre & ow ‘fatsa’ w2 € A
Nfrat w1 ot age 2 % 1 7
o g fra s T )

wF w7 @ feam & w=
oF arg A et § 9 ag ag et
tfrmifr s afmam i fs
A qF AT Ve § a1 77 a9 4% fay
aga afvee geft ffal & gEraen
w4 # FiF A O B W F
a1 gmae dfeq g€ F 97 aww
fimar 5 7T o1 sfwa T wre fafaedt
F 4 A THGT 9T TAT ¢ &, ™
T2 @ § W A wnfew i R
Fafs = AT BT T AT FHTL FATH
T 77 77 gwen %3 faar ar o 77 ani
agdt s G 4y | 9w I
ars forar 3 1 3@ fad & s sz
Z 5 am fodn bz & 65
AT OF TATA AT TL T qArola
MY HYT TG T T, IAH HATfeTF Bre
ara 7 % M W fad g wwd @
fir a7 75 =1 oF gfer &, 9 fr g
ATTHT ATH HIAT F1 JATLZ0T ) WA
qE WT IATT AT TEY I, T TH
AT IAGI AAE T4 HG@, AN TEY
i v Y 39 37 v # faar 2,
97 35 ¢ A a2 faegpa e feam 1
gafay & fodw fnfres aeg & a2
us wem f5 3 Tz Y foe &
i AGT BT, T AGT AT TR
faera T o AT 741 T e qfeerr
s mie am ww o fw
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feor fooe § =+ 30 WX
37 fa ofr w7 a1 5 a7 & W mw®
ey # fr Fevw P & do FmE
9% gesry s s g i dfew aew
FT 41 g1 a7 57 fearfea ¥ )

w7 a7 foat w1 4 sy ar w7
¥ Fw @i wr fwmr wvw g oy fe
Fo qg® F1 719 T fenfra % ar av
& | @ fad 57 aw 9w 3w o
T AE BT 7T qF AN TE AT
fs = foame § o foar gt & a5
TG &% aF WY |

Ik arg-mg § e fafaet
arEa & ag T e § 5 g feara
# aga o aF on fenfea & art §
foret g€ & 1 & o Forgz AT a7 WY
T 7 I [ A9 H 377 41 7@t
qg w7 38% 3¢ & 37 faeAi 9= 5
YT AT FHT AT | AL A F Al
&y wmmar fr g@ s &1 fe
& forr agt s ¥ 31 fufreecmr
g i 7 39% 77 ¥ [ F9gT A
gt qE wET gy 1 WY =W
Fq X Tl frer &T der
w@r fzav 1 @ AT HE ¥ AEAS @,
i gt faee &1 @91 78 faar
ar | gafay & awaa g ogw @
wraw A SETQ g wfegd Wi
ot % 79 frama & foar & 3w
ar 1 TS’ w1 SO AT IART
q7EE A S | WAT IR Ay
TR A AT AT AN AT AT A
aunfra g e & g9 3@ e &
formr & ag 3 formr gt 21

ot fatem 7@t (wem waw)
qETE  gradTfy wgEAT, W
T WGAr T, o ¥ g g
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[ frwnr amd)
wifo g5 8, uF agd & wwe b
wE & oar ¥ ST A TR0 W@ AT
g T g ¥ A7) W e & wanr
W gt wtwer faal WY gem ) s
fret & woft a7 4 @var av f5 w1
ot qeers wifom gt Wi S T
e &, forr % gra 8 wromad & wrow 9
AFTEIT § 39 AaTA1 F I HY I a¥F
¥ FZ WG g1 wE | A el 6
ae% & A1 17 g F g fw wra-
g9 & faft s & we O gErw
swifog 4 § 5 wad fady sie 4
AT S g @ A1 9 oA A
Foar =ifeq av | 7@ o F@ wfE
g gy et 71 W feafa § s«
q¥ |y wHrw g2AT § ) & fadw wEar
fe ¥ ggor o OHY gErE www §
o1 A § ) g wre frai ¥ wer fw
T YETE T AT A4S adr gy wwedr
Y S5 qgE S F oaAa UHl YEAE
waifog 7 sy | § agar g faqeE
ST Y AT FT T AR W & Al
T Y AT FT AT | OF O W R
qafoe g1 FFT 47 Wre 37 gErw AT
vy ar “frwe fam argedeq’’ | o
T AT YA FYq qTIEdET & Ay
WY 9 AT IFA 78 geaw fodh 47 |
IFA I THE T FT gL gHeE
q¥ #Taq war 1 fF s Faam
§27TAR F TS WA AT AT Fey
F1 1 B 3T I SR TEE
St T FE® SATRT AT TAT 9T | IHAT
st wwe w1 W & 69T 97 ) saw A
mh g gEw W W swfua gf
W ag wEET @9 S & fag =k
Wi &fda & 48 qar W sEe
werrw wieg 4 gwifwe Y 1 g o
‘wfear favw wrewr’ | sed @@ W
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a1 fa E & @R ¥ T 4w
Jar @ wawl a8 o 4t f mfrs
q a9 W #few aa & 5f agaw
ot 3 9zda s mfEenE &Y
Faar femr wiT gw o weEdy aidy
UF @ 0 || TR F QA gEE
wwifud g9 & aw e e Hag
et g gwifoe g€ & o wH
wwifor g9 & fou faferr =0 & 3
Es 1 aurf Ot 9 T ma wWifs
IgM uF T g Tl §, 9v
a9 o 0F ATH AT IFW AT AR
frar & e a7 w8 & fe—ew? frm
wft v g off gawr @91 gew F—
wYe wgd Tge wufew § foegia g
aTEdT 1 ATR-ATy o v fore 2—ag
T8 f& vt afew & w917 & Wy fow
fenr i—f7 = wa g anat gd,
UE-TH WIEH! FT AW, UF-UF w4
#1 amy faman 2, fom ardml ¥ gzand
g€ & = arfEl 71 fn & A ard
foare sia get av dt 21

OF 2T W TEE W @ et
gfw g frdi # ow gor
grag 2 fr o1 sreaft ga% arq @A
g, ST "rHT w0 W @l § SEET a1
F Y aTO% FTG TG AT AT WA
war & famE aar ar s a6 T
faser war sast gaf s a1 A
9aT Fo € W7 IEEr v A ww
oY 1 ¥ GEaw ¥ anfaw wigw W
TATH HEWAT & ATC H W1 W aeF &
ara fedt v & 1| A qEgew & fao
fern & o e s a® ey qEwe
argd agl & W wiawml ¥ v aF
wtw & @ fwa gl @od wva
4, FETEEATH A€ & T Wil wEdt
& 3AI GG FET AT, FlAA T
T, wq wifew w@ga agt 9% 9gF a«@
Tenw qer & fow w18 e gt § o
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urr wa wfzs @ 7 goqa &Y
HTOF FOAT € FY T | T AFT A
T g foaly & 0

T A% §B HEI 9 48
w31 T g fF 37T arge & wmafaad
# g frawt fegem & dmar
# A & F # Awre uF fafofe gz
wrer Ft |0 frar | sk oAy § oge
@71 A ¥ "9 W7 fGEd F e
Fgr & f5 s iy 1t § av fredt ara-
wifw oW a¥ AT e 97 a7 39w
fora #1E wrdl 7EF 41, A W q9
ATEA AT A AT FELT AW HIET 6T
T, ITF AY K AT g AE A
FHTT T A8 TG T |

TR AT e A wg froaf
fift % oz mawdfe § 9|
%2 w1 g un fow @1 g 7 wa & @Y
¥y ag waaT ¢ v ofaaniz & diae
F 19T | 7Y HIT AT T K1 BAfaA
wET AT WEAT # AT WY faeg wEr o
qFAT &, WA ATET HoTT F ATHT FOE
Fg A1 g7 7o 5 q@foad smea
¥ 3w Ay sar e |

ot WEANT ATH AL a1 F
CIn |

ot fataa aqf: garq & qora—
7z IAF FIT AT FAFAT WIH § )
ag ATYEr F0 41 F FFEr ‘swew
FYA FATAT 77T | HITH AT F foud-
T 7 AT FAFI AT ZATT 570 T2
Far#1 waeAT fafaa seaat § For fHar
T | w7 {RAT W7 gur F TRt ST
& I AT R TIILN KT ZIET AT FE
HIMS &% SARIBIAT & T8 T 97 T2FT
faear s | 93 AT WIORT FAT E AW
gz =31 a1q & far oY TTAT F27 HITHT
gr-Tia w@r, fogd wod g g
€97 4% Ioq 9% W qveT fEAT A
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T G H 43 T GET 77 @1E A
HITHT FTF1 FT @12 ) T 70 769F
F T3 F a1z wwar qE w5 o,
3° AT AZT FSAT BT ATRT FEAT
2T Ffaw AT A F w@w A afE g
FA% AR QF TG TF H HTAT /7
ag 7 a7 g f7 =afea fadia =1 an
o1 £, uw gE ¥ fw wg af 3w
qial #1817 T MT wifer & g
gua gw & feafy g fawre 5% 91
FYT AEA FT FEAT fer gw § aga
wewr Arfaa g aFar & | 3 gw
agi %t frqfy #7 aamar fv zq12 ag
qT qifafese @ed §  w1T FAT &
FATAl § fFaaT wawT 91, A A8
FT HAT TH AT AG 41 fF 9 A7
FEE T AH, AT A@l B FAT 1
St HTIVASANE A AT FANNT 94
ATTIFATHT FT FTAT TE F37 4 5T
HAT F1 IAF AUN T B I 4
AT &7 AE1 TOF gaTe Mifafeae dred
F WIF W[ AT AHEAT FOTE 2 fin
FAA AT ANGM-AT FET wEA
FUF W T A T o9e
ST A1 UF 9E A% WU I F
oo WOET dEfET aeme §
Mtz 7y § f& a9% g=wr 9mo
gua frar | o1 w@TET W AEE &
a1v 7 a9 qF e feaer € g w9
T fora 2 fr 3W1% 431 € AT a2
ATZET F & ATY AT F=EET 9 A F
aga a30 I 41 f5 AE-A9E -
FHI 94 I7g WIGT ZH T ATAIATAT
&t 91, fas =i w1 gvefaa =77 7
F&ed q@ 41 AT A a1 # 9w
AT wfas 3099 97 9% a1 ¥ 7
AT FL T A AT IqET "@iEgTST
A9 ISAT GT, HAT ISET G T AT Fyr
F1 @z qedre afveafa @ & g
TEAT a1, K7 ¥ SR = FAHT
g H, ¥qar & A q AT gay
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[+t faarr awf)

®(AlE a7 § fanard ) m Ew
Hogr<r & @<y gEAamt w1 faw
foar rar & 1 a9 &rdr JzamEt &y
@Y F TAE, JYCEAWT A, TF AT
fasrge T4 g1 18, a8 aer arwe A
747 v BT a9 77 fqarnac
qg A9 2 A1 (RTgme feha 717
F WA wgrEa @vaw 15 7T & a7
qrquy F91 w77 @ § 5 oaw faae
F BIATN %7 @ & AT 3@ @ F
3T T WA A1g F1 THET I qF,
fFa eqm 9T I7 9 AFFAT FATAT A7
®F | WA T T FT AL FT 9% AT
AT FT IAHFT WG9 T 7 97 29
T At #1 AT e 19 Fedra <1 s
FT @ E, qdvaT w7 W@ E AT 59%
faars $3 fasar a1t a€7 35 547,
afwa gare favara § e 9T aw a3
F 1 AT Iz Fe FT @ r i g
AT FAA-AATIA & ATHA TART
THwT &% @ fzat @ g fr aure
AT FIT JT AT F4d ¢ AT FH
grave 57 a@fqarar gate AfawEa,
T3 HITHIL I 97 9847 § /1T I7%
qf7orpy =a=T Z FITE7T AT9 AT AT
o 9T TETF |

SHRI A, P. CHATTERJEE (West
Bengal): Madam Deputy Chairman, in
my opinion I think the writer of this
book ‘The Untold Story’, Gen, Kaul,
is rather tp be thanked for making two
very important disclosures and I should
say that these disclosures remain
valid until they are properly contra-
dicted by the Ministry. As they have
not yet been contradicted by the Min-
istry T take it that the disclosures are
va'id evep today,

Now the first disclosure is this; it is
about the question as to who started
the war, As a matter of fact, I am
not talking about the intrusions he-
cause as Gen, Kaul has said the intru-
gions by the Chinese into Indian terri-
tory have happened before 1962 and
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even thereafter. In 1965 also the Chinese
intruded as far as Hathung Lathu La according
to Gen. Kaul. These intrusions are certainly
different from the question of war. Now the
question was—and that question h.u been
answered in his own way by Gen. Kaul—as to
who started the war, and I will on'y place
before you, Madam Deputy Chairman, certain
things stated seriatim by Gen. Kaul and those
things will clinch the issue, the issue as to the
question of who started the war. Look at the
diary of the 17th September 1962 on page 359
of the book. We find there that it was decided
at a meeting in the Defence Minister's room
that the Chinese pockets have to be captured.
That was on 17th September 1962. The next
date we will have to see is 22nd September
1962. The Army Chief had made it clear to the
Ministry that they are not in a position ti make
any war upon the Chinese because their
resources are slender. Yet it was decided at a
meeting in the officiating Minister of Defence,
Mr. Raghuramiah's room that the war must be
carried out against the Chinese. The Army
Chief then asked for a written directive or
instruction and that written directive was
given. Again on 30th September 1962—it is on
page 363 of the book—the Defence Minister
was contacted bv the Army Chief and the
Defence Minister said that the Government
poMcy was to mak, an impact on the Chinese
in NEFA So the policy was to make an impact
on the Chinese in NEFA. Along with that read
also what Gen. Kaul says on the 2nd October,
1962 when Nehru was again told at a meeting
in the Defence Minister's room that it was not
possible to carry out any war against the
Chinese. Then Nehru said he had good reason
to believe that the Chinese would not retaliate
if we made war unon the Chinese. Nehru was
perhaps proceeding on the belief so sedu'ously
built up before the Chinese People's Republic
was set up in 1949 that the Chinese will not be
the people to retaliate against any war ~ which
was
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made upon them. That was on 2nd
October 1962. The next date is 13th
October 1962. Even in spite of the fact
that on the previous day, that is to say, on
the 11th October the Prime Minister says
that instead of attacking the Chinese, if
necessary, € should hold on to the
present positions, in spite of that on the
13 th October when Nehru goes to
Ceylon he says that he had given orders
to the Army to drive the Chinese out of
our territory in NEFA. It is clear
therefore from these dates, which are
tell-tale dates and which do not make any
mistakes that our Government at that
time engaged in an adventurist war
against th, Chinese against all good
counsel and yet we have been fed with
another kind of propaganda. This is the
first disclosure that has been made by
Gen. Kaul and that 5s ¢ very important
dis™osure from all points of view.

SHRI B. K. P. SINHA (Bihar): Would
younot .

SHRI A. P. CHATTERIJEE: My time
is limited.

2201

Madam, the second disclosure which
General Kaul has made is this that our
policy of non-alignment is rubbish be-
cause we know that as early as March
1962 Mr. Chester Bowles comes as a
specia' representative from the United
States of America and everyone knows
about it. Mr. Menon knows about it;
Nehru knows about it. Mr. Chester
Bowles comes as a special Ambassador
from the United States and talks with
Gen. Kaul about the affairs in NEFA in
everyone's knowledge and in that
interview they discussed the possibility
of a Chinese attack in that very year, in
September-October 1962. That itself
shows that our Generals were keeping in
touch with the United States of America
and as far as defensive and offensive
policies were concerned, when to attack
and when .not to attack, al' that was
being dis-'cussed with Mr. Chester
Bowles, the special Ambassador from
America. Not only that; here is another
gem of a disclosure also made by Gen.
Kaul. It 5s this that in that very year, on
or
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about the 25th October 1962 Gen. Kaul
made two suggestions and one of the
suggestions was that we should try to
take military aid from some foreign
power and it appears from this book that
that suggestion was accepted and Nehru
asked for foreign military aid from the
United States of America to make war
against one ol our neighbouring
countries. That clearly shows that
whatever we may say about non-
alignment, when we may talk with pride
about this non-alignment, this non-
alignment is really a sham and is really
a'l bosh.

Madam Deputy Chairman, I will finish
in a minute. I will only say this—and
Gen. Kaul also says it here —that as far
as consultation « with foreign Generals is
concerned, that was being regularly done
by our Army Chiefs. Look at Gen. Kaul's
statement on page 175 of the book. Gen.
Kaul says that after he was appointed as
a Corps Commander he began to
establish connection with Major-General
Rees of Britain. In this way, Maj. Gen.
Rees, then Mr. Chester Bowles and
various other American and British
dignitaries have been coming to India
and giving them advice, giving them
counsel, and this is within the knowledge
of all, Mr. Menon, Nehru and a'! others.
All these disclosures nail the coffin of
their so-called much-boosted non-
alignment policy which they have been
so long boosting up and which really has
no foundation at all. That is all, Madam
Deputy Chairman.

SHRI NIREN GHOSH (West Bengal):
Madam Deputy Chairman, I do not know
what the purpose of Gen. Kaul was in
writing this book but it is his own affair.

SHRI BHUPESH GUPTA: To pro-
vide us with a debate.

SHRI NIREN GHOSH: Perhaps to
provide us with a debate but it is obvious
that the book has thrown the
Government into jitters and certain very
interesting and very very impor-
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tant questions have come to the surface. Let
me take them one by jne.

[THE VICE-CHAIRMAN (SHRI ALI AKBAR
KHAN in the Chair]-,

Gen. Kaul says that some time in 1962
there was a change in the policy of the
Government and he has designated the change
as , forward policy. Now we ask the Govern-
ment to tell us precisely whether there was
such a policy change and if so what that
policy was because Gen. Kaul says on page
365:

"On the same day, General Thapar saw
the Prime Minister along with Lt. Gen.
Sen. He pointed out that this' was the first
time we were going to use force against the
Chinese, though for good reasons (as
against walking into a vacuum, without
opposition, a practice followed by us so far

So it is clear that previously we did not go
into the territory where the Chinese were and
this was the first time we were going to use
force. The question arises if Thag La ridge
and Dhola ridge are within our frontiers, south
of McMahon Line why did not the
Government have a post at Dhola before? It
was set up only in 1962. So was it a disputed
area? Is it a fact that they were within the
regular patro' range of the Chinese army?
Was this attempt to set up posts in Thag La
and Dhola the forward policy of trying to
confront the Chinese and going in for clashes
if that became necessary? If that was the
change, the country and the Parliament should
be told clearly. Thatis my first point.

Secondly as regards the interviews of Mr.
Chester Bowles, Gen. Kaul and Mr. Chester
Bowles agreed that there was going to be a
clash in the autumn of 1962 and both agreed
that foreign military aid should be taken.
Now it is curious how on the one hand Gen.
Kaul says that the thinking of the
Government was that there was not pomp to
be any serious clash or war with the Chinese
whil, he and  the
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American special representative bo agreed that
it was not going to be so but that there was
going to be a clasi and that India should ask
for foreign military aid. May I also point
ouito the Defence Minister that his
American  friends  for = whom they are
very generous, those very American friends,
indeed the theJ Chairman of the Combined
Chiefs oi Staff, Gen. Maxwell Taylor
affirmed before the American Senate that it
was India which provoked the clash with
China. Fine friends they have who can
really foresee what the Government cannot
foresee. There had been a policy and
throughout the entire book General Kaul
pleads for getting foreign military aid and
*he American Ambassador agrees that this
should be the policy. Is it not known to our
Government that it is the policy of that
Government to enmesh India in military blocs
and subjugate it indirectly, if not directly?
That  is what has ultimately come to pass.
So, can we not say that between a certain
official strata of Generals and America there
was a conspiracy in order to unleash this
border conflict. They egged us on so that
such a thing took p'ace and put India into
difficulties. That is the second thing that I
would like the Minister to clarify.  The third
thing is on October 11 and 12 at a formal
meeting of the Prime Minister, Defence
Minister and the Generals it was agreed that
we should hold on to the position which we
already held, but not go forward to lauch an
attack. But the next day the Prime Minister
said that he had  given  marching orders to
the Army. Now, which is true? If General
Kaul is here untrue, he is telling a deliberate
lie,a very grave He before the country. If
such a position had been taken by the Gov-
ernment and Nehru went back on it, the
Government should clarify =~ what was the
reason for going back on the decision taken at
a formal meeting of the Prime Minister,

Defence Minister and the General. This
question is a very serious one, and look how
";he things could curiously = move.  One

senior civil servant some time before
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suddenly briefs the press that the Government
has ordered our Army to drive the Chinese
out of Dhola area or Thagla Ridge area, the
most serious, grave and far-reaching decision
that was broached before the public by a
senior civil servant and not by the
Government itself. It is a funny thing.

Now, another thing is this. Lt.-Gen, Kaul
had taken press correspondents into the
NEFA area contrary to the Defence Minister's
orders. If there was such order, what business
had General Kaul to countermand that order?
No, he has to obey that order. He has gone
contrary to the order of the Defence Minister
and it seems that he is very thick and thin
with the Americans and he is the blue-eyed
boy of the Americans. He may write his
apologia today, but it stands to reason that it
was a deep-laid conspiracy between the
foreign powers and certain official strata and
Generals to provoke and incite Pome border
clashes and put India into difficulties. General
Kaul himself says that if Nehru had his way
he would not have adopted a forward policy.
If that is so, that shows his wisdom. But he
was misled into taking a position which was
not primarily tenable. Is it a fact or not? This
point should be made clear to the country.
These are very important questions sur-
rounding the 1962 incidents.

Last of all I would like to pinpoint the fact
that throughout the entire book he has made
an apologia for himself. He has maligned the
Government. After all, whatever wisdom
Nehru had in not going in for a forward
policy, that policy has been attacked from
another standpoint, that India should have
gone in for foreign military aid and long ago
subjugated "itself to another foreign policy in-
directly and lost its sovereignty. Now.
actually about Indian sovereignty, of course, a
question mark is being put nowadays. That is
the position we have been reduced to. So, the
entire *episode, all the truth should be told
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to the public. There is no use saying all these
things, because some Joint Secretary—there
are a hundred or two hundreds of them
circling about New Delhi—has issued orders
that the Army should go and drive out the
Chinese. Is it a fact or not? If it is so, then it is
a very sorry state of affairs. So, these are the
points that the Government should clarify and
take the country, Parliament and the people
into confidence.

SHRI A. D. MANI: Mr. Vice-Chairman, the
net result of today's debate is going to be a boost
in the sale of "The Untold Story", which has
already run into its fourth edition and probably
it may go up to ten editions and give Lt.-Gen.
Kaul a sizeable amount of money for his literary
labours. I was one of those who had taken a
very critical view of General Kaul whe, we
initiated the debate on the NEFA reverses four
years ago in this House. I do not change my
opinion that Lt.-General Kaul was an unsuitable
Commander to be placed in charge of the NEFA
operations. He did not have much battle
experience, excepting the experience he had
gathered during the years of the Second World
Wa, in the Arakans. Hig work was confined to
the Supply Corps. I do not think that a person
with such scanty military experience should
have been chosen as the Corps Commander of
NEFA. Though I do not change that view, after
reading this book, I have a very genuine sym-
pathy for Lt.-General Kaul in the situation in
which he found himself when he light-heartedly
accepted the command of operations in that
area. We all recognise that Lt.-General Kaul
was a flamboyant personality. He was persaps a
little egoistic. He perhaps got all the promotions
that he secured in the Army through some kind
of influence with Jawaharlal Nehru. I was
deeply concerned to read in the book references
to the state of morale J in the Army. For
example, Lt.-i General has set out at length the i
letter which he has written to Lt-
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General Chaudhuri regarding his illness. Lt.-
Generai Chaudhuri was supposed to have
had an alleged heart attack and Lt.-General
Kaui had written a message of sympathy.
General Chaudhuri was so angry with the
letter that he said that he was not hitching his
wagon to a star and so on and there was such
an acrid correspondence. Lt.-General Kaul
goes on to say at page 449:

Stun duration

"] also rember how he had requested
me in 1961, as [ have already described
carlier, to put in a good work for him in
the right quarter."

I am sorry to say that during the time of
Mr, Krishna Menon political influences had
already come to play a very big part in the
determination of Command positions in the
Army and as long as politicians decide the
Generalships, not on the basis of merit,
but on the basis of their capacity to massage and
lubricate the right quarters, the Army will suffer
in the long run and it has turned out to be .0.
What does this mean. "... .to put in a good word
for him in the right quarter"? It means
that he wanted him to put in a word to
Jawaharlal Nehru. I om glad that General Kaul
has brought out all these facts. He has
rendered a distinct public service by putting this
picture. I do not believe all the things that he
has said. If I had a chance of writing out the title
of this book, I would put it as "Untold Half
Story". He has told fifty per cent of truth. The
other fifty per cent of truth is in the hands of the
Government. But I think we should not
allow an atmosphere of M~ Carthyism
to develop in this House. We must have a sense
of reasonable scale of values. On the on» hand,
the party which was responsible for the NEFA
debacle has been  returned to power in the
1967 elections and the man, who was
responsible  for the NEFA debacle, namely,
Mr. Krishna Menon, is likely to win the North-
East
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Bombay election.  If these things
happen, to pinpoint poor General Kaui and say
this person should be punished, action should
be taken against him under the Official Secrets
Act and so on, is takinga  very savage
and McCarthyist view of the situation. I
personally feel that General Kaul has-
infringed the Official Secrets  Act. This is
page 360, 4th Edition—I would like the
Defence Minister to take note of it. General
Kaul sets down a note that Lieut.  General
Umrao  Singh wrote to him'. He can publish
what he wrote, but he cannot publish  what
another General wrote because thai a
disclosure of official secrets. If you read Mr.
Churchill's memoirs, Mr. Churchill has set
down at length whatever he wrote to the
Commanders during the time he was  war-
time Prime Minister of Great Britain. But
General Kaul cannot quote what othei people
wrote or said because that is definitely an
infringement  of  the Official Secrets Act.
I would advise the Defence Minister not to
take  action under the Official Secrets Act
because a large number of persons are not
loyal even to the oath of secrecy they take
when they are sworn in as Ministers in various
States of India. Many off theim disclose
State  secrets. No action is taken.
General Chaudhuri is allowed to become a
correspondent of a Newspaper and then an
answer is given Uhat permission
was given

SHRI BHUFESH GUPTA: An ugly-state
of affairs.

SHRI A. D. MANI: General Kaul has
done a service by showing the state of our
defences in NEFA. Our parachutes did not
open

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): Your time is up.

SHRI A. D. MANT: Only two minutes.
He says in his book that our people were not
able to identify the
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enemy; our Intelligence service was poor; our
parachutes did not open; our aircraft did not
take off. These are all very serious disclosures
which must be properly investigated. I feel
that the Henderson Report should be
published, and not only published but we
should have an in camera parliamentary
Commission of Inquiry to go into the truth of
this whole matter. We need not publish it; we
can have a secret session of both the Houses
of Parliament; there must be a compietc dis-
closure of what happened.

1 would like to say one final word about the
alleged il'ness of Li General Kaul. Before I
took part in this debate I had occasion to
check up facts. Whatever my hon. friend, Mr.
Bhargava may say, Lt. General Kaul is a
person who is not in good health today. He is
very ill. Brig. Lall who is the Medical
Superintendent of the Willingdon Hospital,
whom all of us know, examined him. He had a
week heart; his pluse rate was 106; blood
pressure was 190| 120. I wonder how a person
in this state of health made a Corps
Commander. There must be a let-down in the
standards of fitness in the Army if a person
with all such ailments and Oedema of the
heart was put in charge. I do not think General
Kaul was a good General, but certainly he was
a man of courage. Nobody has ever said that
he has run away from danger, and he took a
very grave risk in that shattered state of health
to have gone to NEFA a second time after ten
days. I think these facts must be recognised
because General Kaul is a con-demed rnan but
we should not tar him and blacken him by
saying that he was a coward. He was not a
coward though he might not Tlave been a
good General.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN): Mr. Sapru.

THE MINISTER OF DEFENCE
(SARDAR SWARAN SINGH): Sir, I think I
should reply now.
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THE VICE-CHAIRMAN' (SHRI AKBAR
ALI KHAN): I would request Members now
to confine themselves to five minutes.

SARDAR SWARAN SINGH: Most of the
points are being repeated.

SHRI BHUPESH GUPTA: Most of the
points are not being repeated. Many points are
still to come. Sir, I suggest that we cootinue
the discussion tomorrow. I made a suggestion
to the Chairman that the time should be
extended. He was sympathetic to the
suggestion. Let us not hurry through the
discussion. We adjourn now and tomorrow we
take it up. It is a serious matter and many
more new ooints are to come. This is to be
treated rather seriously, and two hours' time or
three hours' time is not at all adequate. Since
we have taken the trouble of studying the
book, buying it and spending money on it,, we
should be given ample chance to express
ourselves an the subject. Therefore, my
suggestion is this. We adjourn after Mr. Sapru
has spoken and then we take it up tomorrow.

SHRI AWADHESWAR PRASAD SINHA
(Bihar): I have been in this House for several
years. Such motions are not carried to the
next day. They are disposed of the same day.
Two hours' discussion cannot be extended to
the next day.

SHRI BHUPESH GUPTA: It is not that

SHRI AWADHESWAR PRASAD
SINHA: Let me speak or you speak. Two
hours may be two and a half hours or three
hours. But it cannot be made a whole-day
discussion. This is never done. Today we
should finalise it and finish it.

SHRI BHUPESH GUPTA: Sir, it is
entirely at your discretion, I realise it. But I
am very sorry that the hon. Member there
wanted to mislead us by saying that this is
never done. Similar motions have been
discussed in some cases for *he whole day
although two hours have been fixed.
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THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN): Let us not take time in this
way. We will sit dcwn and we will finish this.
You wanted to speak later, otherwise

SHRI BHUPESH GUPTA: I am not
talking 'about that. I say this not for me only;
there are also others.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN): You leave others to me. Let
him finish. Mr. Sapru.

SHRI P. N. SAPRU: Six, I wish to speak
briefly. I have read the book. I cannot say I
have read it very carefully. I have gone
through the book and some parts of it are
interesting and other parts amusing. Now
every autobiography; every bock of memoirs
tends to be egocentric, and it is no
disparagement or no condemnation of General
Kaul to say that he is egocentric in his book.
He gives his side of the story and as a man
who feels that he was not treated quite fairly
he gives his version of what the true facts
were. He may be right or he may be wrong in
his estimates of the various people he met but
we are a democratic country; we are not a
totalitarian State. (Interruption) I know the
members of the Forward Bloc. I speak as a so-
cialist. They should know what they talk

THE VICE-CHAIRMAN (SHRI AKBAR
ALl KHAN): You go on, Mr. Sapru. Do not
take notice of interruptions.

SHRI P. N. SAPRU: Every biography tends
to become egocentric and \t is no wonder that
General Kaul is somewhat egocentric in his
book. He has given us some estimates of the
men whom he served. We do not need to agree
with those estimates. Those estimates may be
wrong. His estimate of Mr. Krishna Menon
may be right or may be wrong; his estimate of
Mr. Nehru may be right or may be wrong. But
we do not be-live in hero worship. If a person
scould not write about a dead person,
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there would be no biography, there
would be no  history. Therefore, n
my opinion, it is quite irrelevant.
The real question is whether Gen.
Kaul has disclosed any military sec
ret. Does he come within the four
corners of the Official Secrets Act or
the Military Secrets Act? 1 know that
in 1903 when there was the British
Government in power in this counliy
and the Official Secrets Act was
passed by Lord Curzon, it was vigo
rously opposed by Mr. Gokhale and
the Congress Party. Now, I see no
reason why we who are a I
country, who are a democratic country
who  have inherited radical traditii
who have inherited Gandhian tradi
tions—should get upset because a
retired General has tried to vindicate
himself by saying something which
is not to our liking. What is it that
Gen. Kaul has added to our know
ledge? We knew all about this NEFA
debacle; we knew the main facts
of the NEFA debacle; we knew
that we were not very well prepared;
we knew that Mr. Nehru be! re
he left for Ceylon said, "Oh!
throw them out". And we know
that we suffered for the mistakes of
our politicians as well as our m -
tary unpreparedness. That is. I
think, what Gen. Kaul has said. He has said
something nasty about Gen. Chaudhury. I
may or may not agree with what he has said
about Gen. Chaudhury. I have not had the p]
sure of knowing Gen. Chaudh But a
General has got a right to hi ve his own
estimate of his fellow-Gt ral.

I would therefore like to com by saying two
things. I know foi a fact that Gen. Kaul
was grave)** at that period. This was told
by aperson who was in the immedi
te command, Gen.  Thapar. And the
second thing that I would like to say is that
there should be some freedom to allow people
to write biogra] After all, great generals have
written biographies in England and in Ame-
rica and no one has bothered to say anything
about them. It may not be permissible in
totalitarian ~ *:ountries
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to write books like this. But I would be
sorry if the Defence Minister were to
take notice of all that a retired general
says, when one who feels that he has not
been treated properly writes a book. I do
not know about the timing of the book, I
do not krow .

THE  VICE-CHAIRMAN  (SHRI
AKBAR All KHAN): Thank you, Mr.
Sapru.

SHRI P. N. SAPRU: Well, I could go
on with that thesis. But I would say that
it is deplorable that this House .

SHRI C. D. PANDE: Do not say
this.

SHRI P. N. SAPRU: I think it would
be deplorable if this House were not to
take a big view of the question.

SHRI MULKA GOVINDA REDDY
(Mysore): Gen. Kaul has given his
version of the NEFA debacle in his
'Untold Stoiy'. The other version should
have been given by the Government.
Gen. Henderson-Brooke enquired into
this NEFA debacle and he has submitted
his Report to the Government. We have
pleaded in this House as well as in the
other House that this Report should be
placed before us so that we can learn
lessons from the debacle from which we
suffered.

That the country was unprepared to
meet the challenge from the Chinese was
evident by the fact that our army \v.-d to
retreat in 1962. If it were any other
country, the Government would have
been overthrown. Instead of the
Government being over hrown, only the
Defence Minister was overthrown.
In the

282 RS—7.
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Second World War
Chamberlain  was not prepared to
conduct the war, when the people
thought that he was not fit to conduct the
war, he was removed and Mr. Churchill
was put in his place, A similar thing
should have been done here. Now, in the
las! General Election, this Congress
Party has been thrown out of power in
eight States.

when  Mr.

Mr. Vice-Chairman, this is a very
important discussion that is now taking
place. The people want the reasons for
our unpreparedness as to why that
debacle was there. It is our duty, as the
representatives of the people, to know the
entire story of this NEFA debacle. In the
Galli-poli  campaign when Bri.ain
suffered utter defeat, a Commission of
Inquiry was appointed and it went into
that debacle and that Report was publish-
ed during the First World War. I would
therefore urge very strongly that a
Commission of Parliamentary Members
should be appointed to go into this entire
question. An in camera session may be
held where the Henderson-Brooke Report
may be placed before this House and dis-
cussed.

Some other important things are
revealed in this book. Charges are made
that Gen. Kaul go: accelerated
promotions. It is no doubt true that the
Prime Minister and the Defence Minister
went out of their way in defending the
accelerated promotions that was given to
Gen. Kaul. On the other hand, he has
made similar allegations against other
generals. Therefore a thorough inquiry
into this affair—how the generals or the
army officers were pomoted because of
certain influences, because of certain
relationships with the higher-ups in the
Cabinet—should be made. Otherwise,
the Army officers will feel discontented
that even though they are superior to
others, because of certain influences at
work, their promotions are denied,
and the



short 4 ration
discussion

[Shri Mulka Govinda Reddy] morale
of the Army will go down if such things
were to happen in our country. I,
therefore, urge that a thorough enquiry
into the accelerated promotions of these
army officers during the last ten years
should be made.
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Another point that I would like to
stress upon is this. Why is it that these
generals are allowed to attend cocktail
parties and meet diplomats and why
should they discuss military ma.ters with
the diplomats?

SHRI BHUPESH GUPTA: Even
political matters.

SHRI MULKA GOVINDA REDDY:
Military or political matters. Then what is
the Defence Minister meant for? What is
the Chief of the Army Staff meant for? It
is the Defence Minister who with the help
of the Army Generals in his presence
should meet the diplomats or the high
representatives of the other countries and
discuss about military matters. And I do
not know why the Prime Minister gave
permission to this General to meet some
of these American Ambassadors. Even if
the Prime Minister had given that per-
mission, it was the duty of the General
concerned to obtain a written permission
from the Army Headquarters which he
did not do. It was gross dereliction of
duty and also Indiscipline on the part of
the General.

Another point that I would like to ask
the Defence Minis er is this. Why did the
Defence  Ministry  permit  General
Chaudhuri, when he was in service, to be
the Military Correspondent of the
Statesman? May I know whether any
investigation has been conducted into 'his
affair? The other day while answering
this question it was said that the Defence
Secretary permitted General Chaudhuri
to act as the Military Correspondent for
the Statesman.
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SHRI BHUPESH GUPTA: I do not
believe it.

SHRI MULKA GOVINDA REDDY:
Did he have the authority It is true* that
whenever an order is passed, it is not the
Minister concerned that issues the order.
It is the Secretary who issues the order.
So in that case I do not think that it was
the Defence Secretary who gave the per-
mission. Though the order might have
been signed by the Defence Secretary,
the Defence Minister must have given the
permission. On what authority did he
give the permission to a General in service
to be a military correspondent of a

newspaper for that matter? The
military correspondent of a newspaper
gives out military secrets which may

not be in the interest of the country. A
gross indiscipline on the part of
this General, a gross dereliction of duty on
the part of the General and on the part
of the Defence Minister is involved in this
affair. Therefore, it is necessary that
an investigation should be conducted
into the  whole affair.  Who gave the
permission and  under what
circumstances? What were the
influences brought to bear on the
Defence  Minister or  the Defence
Secretary to issue that permission, and
may [ know  whether the remuneration
that was derived by the General from the
newspaper was shared with the
Government? I, therefore, urge that a
secret Session of Parliament should be
immediately convened to discuss
Henderson-Brooke's  report along
with  this 'Untold Story* of Lt-General
Kaul and a Commission of Parliament con-
sisting of Members of both the
Houses should be appointed to go-
into this debacle and  also into the-story
told by General Kaul and
Henderson-Brooke's ~ report should be
appointed to give a finding so that we
may learn lessons from the debacle
that we all went through. It was a shame
on the part of India. We lost our
prestige in the outside world. There
is no reason why we should  believe
some of the stories that are concocted in
this book.
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"Who started the war?", somebody
asked. It is evident that the Chinese
committed  unprovoked  aggression
against India and we were taken aback.
The Prime Minister at that time said that
we were living in a world of dream and
that we were taken aback. Let the same
thing not be repeated again. Let us warn
ourselves that we should be prepared to
meet any challenge that may be thrown
at us, and we should be prepared to learn
lessons from what has happened in the
past.

6 P.M.

SHRI B. K. P. SINHA: Mr. Vice-
Chairman, this 'Untold Story' of General
Kaul has disturbed a hornet's nest and
rightly so. The wri ing of the book itself
has raised an important issue. Its contents
have raised some other important issues.
The question is being asked: Is it proper
for a General so soon after their
retirement to write their memoirs on
controversial issues? Incidentally it is
also being asked: Is it proper for a
General to act as the Military Cor-
respondent under a pseudo name of an
important journal? Now as related by a
previous speaker, Dr. Sapru, it is not
uncommon for retired Military Generals,
especially those who have figured in
military ac ivities of a very serious
nature, to write their memoirs after the
end of the event. After the first Great
War and after the second Great War all
the great Generals on both sides, within a
few years of the end of the War, came
out with their memoirs, and in no country
was a very strict view, a very legalistic
view taken of this endeavour. I am sure
when a man writes a big book, when a
General writes his memoirs it is just
possible that inadvertently he encroaches
upon fields which strictly come within
the mischief of the Official Secrets Act.
But then those who are in authority,
those who are in power have to take a
generous view of these endeavours
because those Generals who write their
memoirs give a certain picture,
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a picture which is not relevant only for
the past but is relevant for the present
and more relevant for the future, because
after these memoirs many a mistake has
been corrected, many a deficiency in
mili ary policies, many a fault in foreign
policy has been corrected. In that sense, |
feel, the demand to hang General Kaul
or to treat him harshly, in my opinion, is
an unjustified demand.

Incidentally, Mr. Vice-Chairman, was
it proper for General Chaudhun to act as
the Military Correspondent of the S
atesman under a pseudo name? I keep
the question apart that he had obtained
proper permission from the authorities
concerned. I have read the collection of
the articles from A to Z which have
appeared under the title "Arms, Aspects
and Affairs". Those articles had not
disclosed any military secret, had not
expressed any reflection either on our
military policy or on our foreign policy.
It was an endeavour only in education of
public opinion on military matters, and
from that point of view that was a
justified endeavour and no serious view
or adverse view should be taken of that
endeavour.

Coming to the contents, there are some
hon'ble Members who have felt hurt
because General Kaul has cast reflection
on our great leader, late Pt. Jawahajlal
Nehru, that he has cast reflection on Mr.
Menon, that he has cast reflection on Mr.
Desai who is the Deputy Prime Minister
of India today. But, Mr. Vice-Chairman,
we are living in a democracy. The ethics
of democracy are not the ethics of the
court of the Moghuls or the court of the
Nawab of Oudh. In a democracy when a
man holds a high position he really holds
a high position on the understanding that
his actions are open to criticisms; even if
his actions are right, the people have the
right to say that these actions were not
correct. The people have a r'ght ta say
that even the Prime Minister or the
President committed mistakes. 1
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[Shri B. K. P. Sinha] do not see why we
should take a very feudalistic view of this
sort of thing.

I remember PancfifNehru, great as he
was, in this House on many occasions, in
the Party meetings, on many occasions
had accepted that he had committed
mistakes and apologies to Parliament
and the Party, 1 know, Mr.  Vice-
Chairman, a much greater man than
Pt. Nehru, Mahatma Gandhi was not
averse to admitting what he sometimes
called his 'Himalayan blunders.' In such a
situation, in a democracy in which we are
functioning, it will be improper to take a
very feudalistic view of these things and
then to condemn General Kaul simply
because he has criticised or he has
implicitly or indirectly criticised
Gandhiji or Pandit Nehru o, Mr.
Krishna Menon or Mr. Morarji Desai or
whoever he might be.

Mr. Vice-Chairman, one of the hon.
Members drew certain conclusions
from the disclosures of General Kaul. In
his opinion General Raul's disclosures
make it abundantly clear that India was
the aggressor and not China. The
gentleman, who owes allegiance to a
certain party, may 1 remind him of the
teachings of Lenin? It was the view of
Lenin that what determines whether a
person is an aggressor or not is not the
fact whether he fired the first shot o,

not.  The aggressor and the aggressed
have to be determined by a complex of
circumstances.  Suppose some intruders

come and take possession forcefully of
the house of a certain man and that man
has no other go except 10 use
violence to force them out and he uses
violence. Then can It be said  that the
man who used violence to force some
intruders out of his house is the
aggressor? Lenin would never say
that that person was the aggressor.
What was the position about  these two
outposts which have been mentioned in
trie book and on which two hon.
Members on that side spent a lot of
words and a lot of breath? Those two
areas are South of the Me. Mahon Line.
They are areas which had been
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traditionally a part of the Indian territory.
The Chinese came and took forceful
possession of those territories. We tried
to reason with them and they were not
prepared to leave. In the circumstances if
we used force to push them out, no
rational person can say that we were the
aggressors. Therefore the conclusion of
those hon. gentlemen is, in my opinion,
not correct.

General Kaul has brought out two
things very prominently, that there was no
coordination between our Defence policy
and bur foreign policy and because of that
we had to receive this serious setback in
NEFA. Unfortunately while earlier the
emphasis was on foreign policy, on
diplomacy to the neglect of Defence, I
find today the pendulum swung violently
to the other side. The emphasis is only on
defence and defence preparedness and no
attempt is made to coordinate our foreign
policy with the demands of defence. I
may be wrong but I have no time.
Otherwise I will reply.

Lastly after the disclosures made by
General Kaul, maybe he is giving only one
side of the picture, the demand in my
opinion for placing the report of Gen.
Henderson-Brooke t>n the Table of the
Parliament and for its discussion so that
the public know what were our
deficiencies becomes irresistible. It is
said even  after 5 years of the NEFA
debacle and 4£ years of that report,we
shall be affecting our security if we make
the report public. But if we have not been
able to correct the deficiencies which were
pointed out by that report in 4i years [
do not think we would ever be able to
correct those deficiencies and if the
validity of that argument is accepted, then
that leads us to only one conclusion that in
no case the Henderson-Brooke's
report will be placed on the Table. I
would point out that In the Armed
Services Committee of the  American
Congress there are Secret Sessions but
immediately after the Secret Sessions
are over, most of the evidence, except a
very limited portion which really
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immediately affects the security, is |
made public and that portion which a, for
the time being treated as secret is, after a
lapse of 2 or 4 years, made public. | do not
know why we do not follow those practices.
We have met this' debacle because we fol-
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I am afraid even after the debacle

the Government should
have no hesitation in making public the
the Henderson-Brooke's report.
Lastly, I again repeat that Gen. Kaul does
not deserve really criticism. If anything, he
deserves approbation efnr striking a new
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SHRI BHUPESH GUPTA: Si, .

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): Before you start
your speech I would refer you to Rule 177
where it has been written that not
exceeding 2$ hours In matters of such
importance.

SHRI BHUPESH GUPTA: I know that
but always the discretion of the Chair you
will find. Anyhow you have already given
it. Then you have violated the law, a good
thing you have done.

Let me begin with the timing of the
publication by the publisher. The book
was published, interestingly enough,
just on the eve of the elections and it is idle
to say that it was not intended for any
political use in the context of the elections.
The fact that it has been used politically
shows that it was intended to be used for the
political purposes in the background of
the election campaign. Gen. Kaul could have
waited for the publication of the book till
after the elections or published it earlier.
He did not do anything of the kind. He wait-
ed evidently to bring out this book just at
the time of the election when \ his book will
get publicity and what I ne says will also be
utilised along the [ lines he has in mind in
the election
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SHRI AWADHESHWAR PRASAD SINHA:
Not only Mr. Menon is mentioned there but
Mr. Morarji Desai and others are also
mentioned in the book. It was not political . . .
(Interruptions)

SHRI BHUPESH GUPTA: Who are the
publishers? The publishers of the book are the
Allied Publishers. Wnich is that firm? The
Allied  Publishers, according to our
information are even closely connected with
the Congress of Cultural Freedom and you
know it is actually , C.J.A. run agency. So it is
found that the Asia Foundation had certain
financial interests in the Allied Publishers. I
would like to know whether enquiries have
been made to find out the antecedents and
associations of this particular concern.

Let me come to the book. I have read it, not
once but twice or thrice and the more I read this
book, the more I came to learn how the state of]
affairs at the very fop are handled. The sum and
substance is, if you read this book carefully,
you will find that here is documentary evidence
of how politicians intrude in strictly military
affairs and how military people come into
politics with the help of politicians. This is what|
we find in this Book. Pandit Nehru and other|
politicians used Lt.-Gen. Kaul for political
purposes. And Mr. Kaul, having received the
encouragement from such a quarter, functioned|
as half-Minister. Well, much of what he
revealed shows that he was working in certain|
matters clearly in his political capacity and i
would be a sad day for Parliamentary
democracy if the functions of the military and
the functions of the politician were combined
behind the back of the Parliament in thig
manner. If Lt.-Gen. Kaul had not revealed wha
he has said, we would not. bav?> known many
of the thing. Now, who were responsible for it
Not just Tom Dick and Harry, but the Prime I
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Minister of the country and the other Ministers
o'! the one hand and also Lt.-Gen. Kaul and
the top brasses in the military on the other for
throwing overboard certain fundamental
principles of the functioning of a parliamen-
tary democracy, that is, keeping the military
away from these political functions. Well,
now Lt-Gen. Kaul was liked by many,

M'ountbatten liked him. He liked
Mountbatten. Elsworth Bunker, the
American Ambassador, liked him.  Chester

Bowles liked him and lie also liked Chester
Bowles. HiB connections are very wide.
Obviously it is clear that he had been used as a
political go-between between the
Congress leaders at the top here and also these
officials and the regrettable part of it is that a
military officer was used for such a purpose.
Now I will take page by page. Now how did
he function politically? ~ On page 177, you
will find his reference to the Kashmir affairs.
H. actually writes in  cold print that it is
he who disregarded the order of Pandit
Jawaharlal Nehru and got Sheikh Abdullah
arrested.  Well, first of all, I question his
statement. Yet what he says me should take it
astrue andif itis  true  then what
does it show? It shows that a certain general
or military officer had the courage to disregard
the order of the Prime Minister of the country
and get a political person arrested in disregard
nf his order.  This is a serious thing. On
pages 146 and 147 you wili find Lt.-Gen.
Kaul writing patronis-Ingly that Mr. Nehru
later on, after all, took the credit for the task he
did for the arrest of Sheikh Abdullah. He has
said "he reconciled to what had happened and
accepted thig ironical compliment"  when
people supported the arrest. Now, this is a
serious disclosure. Mr. Vice-Chairman, we
cannot allow the Government to get
away. We should like to know more about
this thing. Then again when he was talking
with Mr. Dhar, he was functioning in a
political  capacity, taking a political decision
and disregarding the Prime Minister's order.
Whether the orders ~ were right or wrong is
beside the point to-day.
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The question is whether a military
officer should disobey or disregard
with impunity a clear direction of the
Prime Minister of the country. For
this offence he has committed, he
should be indicted and courtmartiall-ed
in the military sphere or sent out of the
service for this disobedience, no matter
whether the decision was right or
wrong. We are not concerned with the
merits of it. Even if the military
commander thinks the political decision
is wrong, if the political decision was
given from the Cabinet, it is none of
the military's functions to go counter
or go against that political decision.
In England, ihere would have been
impeachmen if such a kind of activity on
the part of General or military  officer
who dares to disregard or defy in this
manner the orders of the Prime Minister
of the United Kingdom and then goes on
writing in his book that he did so and
then say "Well, the Prime Minister took
the compliment later on for what I have
done" and also have a sting In what he
says Now, here on page 180, you will
find that he was invited by Elsworth
Bunker, the American Ambassador and
they developed very great friendship and
we find there from page to page certain
references to his political discussions
with the American Ambassador and
this Chester Bowles Who  authorised
him? What was the Intelligence doing?
Did the Government know that he was
indulging in such a kind of conversation
and talk?  Yes, they know. On one or
two occasions he sought the permission
of the Minister in charge and the
permission was not given. Even so,
expressly he met them. And we
know neither permission was sought nor
any report was given. What has
happened? Could we imagine that a
British General going to talk to the
Ambassador of France or of other
countries in this manner in London?
You could never imagine that. Such
people will ~ be suspended and thrown
out of service and the Ministers
responsible  will have to bow out of ™"
House of Commons and retir*' from
public life. But in this country yo, "
do whatever
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you like and that is what has happened. It
is not military secrets being revealed. It is
a grotesque violation of the ways of
parliamentary democracy in which the
functions of talking to the diplomats on
political matter* are given to the
Ministers and to nobody else. As far as
the army is concerned, they can talk about
military matters, after duly authorised by
them, with corresponding military
authorities. Yet this is what has happened.

And then, he makes allegations
against the Defence Minister. 1 am
not going into all that. These are

meant for election consumption Now, the
Thimayya episode is referred to on page
218 What do I find? E'«ry-body knows
that it was a political stunt with a
political purpose that the whole letter
was released. We had an army general
at the time disclosing the letter he had
written to the Prime Minister and
to certain Opposition leaders. In fact,
it was given to the 'Statesman' and to a
certain Opposition leader  saying what
kind of thing he was doing. = He was
invited by Mr. R. K. Nehru, Secretary-
General of the External Affairs
Ministry, to a dinner in 1961 where
Mr. Jaya Prakash Narayan was present.
It was an arranged dinner. What business
Mr. R. K. Nehru had to invite Lt. Gen.
Kaul to a  dinner party in 1961 where,
according to him, they discussed
the  Chinese threat? And the Chinese
threat discussed between whom? Between
Mr. R. K. Nehru, Secretary-General of the
External Affairy, Ministry Mr. Jaya
Prakash Narain and this Lt. Gen. Kaul.
Well, if somebody had revealed it that
Bhupesh Gupta was present, Lt. Gen.
Kaul was present and the External Affairs
Secretary-General was present and
American aggression in Kashmir was
discussed what would you have
thought?  Now, I say this is how the
External Affairs Ministry is functioning In
this country. Well, we should have been
invited  also. If Mr. JV-.ya Prakash
Narayan was given the opportunity to
discuss such matters in the presence of the
Secretary-
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[Shri Bhupesh Gupta] General, in fact
having been invited to dinner given by
him, then why others of the Opposition
were not also invited in this manner? My
suspicion is that this kind of thing goete
an depending on which parties are
involved in controversy. I am sure the
revelation here is a pointer to the danger
of politicians and officials sitting in this
Secretariat ~ bringing about 1&iaon
between army officers on the onae hand
and certain acceptable politicians on the
other. This has been revealed in this
book. I would like to know what he has
to say.

I am just sweeping through this thing.
Then on page 283, he says that he
approached the American Bmbassy in
"my personal capacity"— that is what he
writes—and had a long discussion with
the Ambassador. Well, what are these
people sitting there, J do not know. I can
understand why they are losing the
support of the country. They are busy
with their factional and other affairs and
tfhey do not care for what is happening.
Well, T say military secret has been
disclosed, military documents may have
been passed on and certain-Ijt attemrtr,
have been made in such eonsultations as
far as the Americans are concerned, to
utilise Mr. Kaul to undermine and
sabotage the policy of non-alignment
involving India in «och an action as
would lead to a situation when the non-
alignment policy would have to be given
up. There was design and plan in the
Aeme. Yet the military officer goes there.
But there we find the words <In my
personal capacity." What personal
capacity? Chester Bowles is not his
father-in-law or some such thing. He
went in a capacity outside his scope of
emplo>1ment for a political mission and I
suspect that he was sent by certain
politica' personalities in the Government
in order to sound the Americans, cultivate
them and to utilise his position with the
Americans for certain political and other
purposes of the Government.

Then at page 319 tribute Is paid *D
Mr. B. K. Nehru, the Indian Amba-
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sador even now. Mr Krishna Menon is
gone; Mr. Kaul is gone; Mr. B. K. Nehru
remains, and you see how this man is
fond of our Ambassador in the United
States of America. It does seem that Mr.
B. K. Nehru played a good part in
building up this gentleman, in
maintaining and getting his connections
with the Americans. Mr. B. K. Nehru
should be dismissed from service on the
basis of the disclosures in the book and
the various other matters that have come
to light. Mr. Vice-Chairman, at page 319
he writes:

"He complained to me " 'He'

means Mr. B. K. Nehru—

"He complained to me that where
as he was doing his best to foster
good relations between India and
USA, as was his charter, Menon was,
leaving no stone unturned to undo
his work..................

A startling statement when Mr Menon
was the Minister here. You may or may
not like him—that is a different matter—
but Mr. Menon was the Defence Minister
here, and an Indian Ambassador,
enjoying the rank of a Minister, well, in
the United States, he meets an Indian
General and says things against the
Indian Cabinet Minister to an Indian
General. I it not indulging in factional-
ism? Is it not Indulging in linking up
certain political consequences in tfoe top
ruling circle with the military? Here I say
that even that is a grave offence Imagine,
if it were revealed in some paper .

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): As an Ambas-
sador he had a duty to improve the
relations between India and America.

SHRI BHUPESH GUPTA: No, Mr.
Vice-Chairman. You kindly note it.
Has an Ambassador the right to  say
things against a Minister to a military
official in this manner? Has an
Ambassador, as the Ambassador shall
we say, the right to say such things?
Where is the Foreign Minister, Mr.

! Dinesh Singh, here? Iam sorry; I
| have forgotten. Itisthe Defence

I Minister, and he is here.
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IIfE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): I think you

butter finish it

SHRI BHUPESH GUPTA: As an
Ambassador has he the right to say to a
military officer in Delhi, as the Indian
Ambassador, has the right to say to an
Indian military officer that such and such
Minister is spoiling our relations with
certain countries when we are trying to
build them up? Well, that is how
disaffection is created; it is some people
asking the army people, or the army
people asking somebody else to revolt
against these people indirectly. Here it is
a clear case of instigation. Show me a
single example from British history
where in the services such a thing had
been done. Therefore, well, don't blame
Mr. Kaul for it; this is how they run the
administration. They are factional. They
quarrel among themselves. Gme party is
utilised against another party. Again one
Minister speaks against another, and this
another Minister speaks against a third.
This we know, but now we know also
your Ambassador going and telling
things to army officers against a Member
of the Cabinet. It is a shocking cry un-
heard of in this kind of system.

Then I go to page 320 where it says:

"B. K. Nehru and I then discussed
current affairs with special reference to
Defence."

Is Mr. B. K. Nehru, is he the relevant
authority here to discuss current affairs
with special reference to Defence? And
we get the indication; it was a wholesale
political discussion. Mr. Vice-Chairman,
then at page 341 we find references to
discussions with Mr. Chester Bowles. On
pages 341, 342 and 343 we get an inkling
of how things happened. Americans call
them at will; they go and meet them and
take advice from them, well, share their
thoughts and ideas with them in many
matters. Am I to reconcile to such a
situation when I find that our army
officials go there and get tips from the
Americans, share their thoughts with
them and
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ask them whether We should resign or
not, or when they express their regret
when one resigns here? He says all this
in this book.

I should now like just to comment on
lone or two things. On page 445 Mr.
Kaul writes:

"I was betrayed by many who
should have stood by me."

Who are these people who betrayed him?
Well, we have got th, name of Nehru,
and many other names.

On page 451, Mr. Vice-Chairman, Mr.
Kaul writes:

"Mr. Galbraith, the American
Ambassador, called me for lunch and
expressed his personal regret at my
having asked for retirement."

Well, how is it? This Government should
at least have taken an explanation from
the American Embassy as to what
warranted them to invite General Kaul,
after he had tendered his resignation, and
for Mr. Galbraith to express his personal
regret in this manner. Well, I say it does
not fall within the scope of the
diplomatic functioning of a foreign
envoy in our country to cultivate a kind
cf personal liaison with an Indian
military officer to the point of telling him
not to resign and then, after he had resig-
ned, calling him for lunch and telling him
that he was personally sorry that he had
resigned. Now, much more things did
happen; I am coming. Now I would like
to know this. Then I come to the other
things, and page by page I am referring
to them.

On page 456 Teja appears on the scene.
Many points ha”*e come up before for this
Teja to appear and for Mr. Kaul to meet
him. Mr. Kaul says that he suddenly met
Teja who was in Delhi in April, 1963.
But the next day he received a letter from
him giving him an appointment on a
salary of $20,000 pe, year which comes
to, according to calculations at the
prevailing, exchange rate, Rs. 8,000 per
month. Well, am I to believe that Mr.
Teja suddenly discovered this
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man at a party and, next *lay, almost the
next day, sent the Jetter to him,
"Come, my chap, and join my firm. I
shall give you Rs. 8.000 per month"?
Who is going to believe it? But I am
not here to speak. Well, Iknow this
man from his book, but I should like to
know from the Government who acted
as the liaison between Teja, an interna-
tional swindler, and this discredited
gentleman. We knew who acted as the
liaison between the Jayanti Shipping
Company owned by Teja on the one
hand, and the Central Government
here on the other. That  was
Tmrumal liao. We should like to know
which Rao, which Jain, which Gupta or
Chaudhuri or Singh or Sardar or Panditji
acted in this matter.

SHRI AWADHESHWAR PRASAD
SINHA: On a point of order. He is
naming an hon. Member of that House.
This is not the way where names are
brought in.

" SHRI BHUPESH GUPTA: It is reported
by the Enquiry Commission.

SHRI AWADHESHWAR PRASAD
SINHA: This is not conducive to de-
corum in the House.

SHRI BHUPESH GUPTA: Don't
you teach me about decorum. It "is
people who have no sense of shame talking
about decorum. Mr. Vice-Chairman,
this is included in the report by Mr.
Sukhtankar.  He has reported and I am
quoting from  that report. Wei', in this
there is nothing indecorous here  or
indecorous  there, or decorum here or
decorum  there. But I am not concerned
with it. I want to know who actually acted
as the liaison between Teja and General
Kaul and brought these two together, where
one offers the other an appointment on a
salary of Rs. 8,000 per month. Tell us

THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN): Thank you very
much.

SHRI BHUPESH GUPTA: Just a
minute; I am finishing. So I shall leave
this Teja affair at that since vou have
rung the bell.
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Well, these are some of the things. Then,
what does this book show as tax as the
N.E.F.A. affair is concerned? There he makes
a point. Let it not be thought that he was for
a peaceful settlement. He wanted China to
be fought because, after all, he was interested
in that kind of fight. = Now he says and of
course in the  I'i.* conference yesterday he
has said he should have sought a political
settlement, a diplomatic sattlement, in the
light of what had happened. But he
difference between the po itical leadership in
Delhi and Mr. Kaul was that, whereas he
wanted to delay the attack a little, the
Government of India, for political reasons,
took the  decision according to Mr. Kaul.
This is what he has said.  Therefore, let us
not think that he is above reproach  in this
matter. We'l, the Government of India
wanted to go its own way, but from the
disclosures that are made in this book it
shows the utter incompetence of the military,
of the high command. Well many
thing* were not done in spite of the fact that
he was the leader of the  Division. Things
did not exist even on paper properly, and
many things which were sent to N.E.F.A.
were absolutely found use'ess.  And, well,
these are revelations. Mr. Kaul said yesterday
that Henderson Brooks' report should be
published, because there is no secrecy
involved in it. Why does not the
Government accept that challenge and publish
that kind of thing. Mr. Vice-Chairman, Sir,
here, therefore, we 3'¢ concerned with a
disclosure which has a far-reaching
implication, not from the point of view of
incriminating any person, or saying something
for oragainst anyone; it exposes the
utter disorder and utterly impermissible things
happening at the top-most level, where
Generals and politiciani become friends in
order to utilise each other, may be, one for
promotion, and may be, another, for other
purposes, and all that, and it seems, as far as
this man is concerned, it was with a view to
utilising him to build  up liaison between
the American putho-rities on the one hand,
and the Indian Government on the other. It
goes
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against not only the policy of non-alignment
but it goes against the grain of whatever we
understand as tnc parliamentary system of
government.

Now. Mr Vice-Chairman, before I sit
down I would -ike to say that the hon.
Minister, Sardar Swaran singn, I understand,
is trying to make out (hat no secrets have
been aivuigea. It is not for me to say whether
they have been divulged or not. On y a proper
enquiry and a proper examination can show
that.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN): He has not said anything, Mr.
Gupta.

SHRI BHUPESH GUPTA: That is the
attempt. Mr. Chavan has saia it, ftis colleague
has said it and so, the Government has said it.
Mr. Vice-Chairman, you will agree that we
are not competent military experts. I am not
an expert in this matter. All these things can
be found out only by a competent enquiry, by
a proper enquiry, by experts who know how
to read between the lines because we .know
ho,, foreign secret service people can easily
find out certain things by reading things
which to our common eye, to the eyes of men
like me, would seem innocuous. You know
how they discover things, the American and
other intelligence people. Therefore, I say on
the basis of an enquiry We should like to
know what happened and whether he has
divulged any secrets or not. By now, Mr.
Vice-Chairman, he has made another re-
velation and it is this, that Gen. Chaudhuri
was writing for the States man. What is the
answer of the Government to this? No answer
at all has been given. I put it to the House that
Gen Chaudhuri was writing with the
knowledge of some people and the
Government wou'd not own up Gen.
Chaudhuri. He was getting hadsome
remuneration for his writings and y«t he
submitted nothing of this in his income-tax
returns. He was under the service and conduct
rules bound to report to the Government
whatever his other earnings were. In fact, he
was bound under the rules to produce
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that money before the Government Nothing
of that kind was done. No money had been
submitted. If it had been placed before
Government *he Government would have
known. The fact that the Government had
stated that they did not know anything about
how much remuneration he got, shows that
Gen. Chaudhuri had concealed how much
money he had received. Yet such a man is
made our Ambassador in another country.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN): Mr. Gupta, that will do. Thank
you.

SHRI BHUPESH GUPTA: Mr. Vice-
Chairman, these are serious political matters.
The parliamentary institution has got to be
protected. We a'l stand for the supremacy of
the institution of Parliament. In this House
you will remember when Nehruji came and
spok, about the Thimayya letter in defence of
the supremacy of Parliament, from this side
of the House we got up and extended to nim
our full support. But today we find to our
utter misfortune and shock that the supremacy
of Parliament and the parliamentary system
have been forgotten in dealing with matters
ranging from the handling of the Ksshmir
situation down to the NEFA debacle. We find
that parliamentary institution had been abused
or some authority derived from such an
institution had been abused by the
Government. [ say this not to sit in judgment
on the past only. With the American inter-
vention going on In our country, with the CIA
activities growing wider and wider day by
day in our country, my fear is that the entire
administration has got to be made foolproof
against all this. With CIA people behaving in
this manner, Mr. Vice-Chairman, we do not
know and we have no knowledge how many
Generals Tike Mr. Kaul are still in service.
do not know how many Ambassadors wc-
have got behaving like Mr. B. K. Nehru or
how man, po'iticians are behaving in the
manner in which Mr. Kaul's friends and r
trons have behaved for the past oars.
Therefore a



2235 Short duration

discussion

proper enquiry is called for into the entire
episode with a yiew to making -certain
fundamental, basic and guiding recommenda-
tions for Parliament and the country so that
we know where Generals stand and where the
politi cians stand, so that we know when and
how a General should meet foreign
dignitaries, if at all he should meet them, so
that we know that certain functions do not
belong to the military and we als know that no
politicians would not make use of the Military
much less Indulge in their factional and other
games or for their personal games or whateve
they are.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN): Mr. Gupta, that will do.

SHRI BHUPESH GUPTA: Ail these have
been exposed today and this book should be a
reminder to the nation that the nation has got
to be vigilant against this utterly incompetent,
utterly callous, utterly  non-vigilant
Government in order that we may And out
what is to be done to improve matters in the
key centres of power, especially where the
Military and the politicians are involved and
at the highest level Therefore, I submit along
with the other Members of this House that
there should be nothing short of a
parliamentary enquiry with military and other
expert ad-risers, that a commission composed
of Members of Parliament from both Houses
should be constituted in order to go into all
the matters disclosed by this book and other
related matters with a view to making such
recommendations as that commission may
think fit, in order to rectify some of the grave
errors and grave evil methods which have
come to light through this writing, and also in
the course of its working to find out to what
extent Mr. Kaul has told the truth and to what
extent he has not told the truth. Thig today,
Mr. Vice-Chairman, is a national demand. No
white-washed statement by the Go-ernment or
by the Minister can be an
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answer to this book. The answer to this book,
Mr. Vice-Chairman, should be a public
enquiry, a parliamentary enquiry, a competent
enquiry which commands the confidence of
the country as a whole. Let this enquiry by
instituted now. Such an enquiry Parliament
can be trusted. All pa will be there and we
shall be guided oy the findings and
disclosures and advice of such a committee.
We shall never, never be taken in or
Influenced by any unilateral statements by this
Government which is in the accused dock as
far as this book is concer Kau! and
Government are co-accused in an evil
conspiracy with a view to undermining
parliamentary democracy and that too secretly
and behind the back of Parliament. They
should be placed before the gaze of the whole
nation by a public enquiry, by a public
scrutiny and if they have got the courage let
them face it. Let them not indulge in any
heroics again—even Teja cannot stage them—
because we want to be saved from this
capricious foolish, evil-minded Government
this matter.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN): Mr. Gupta. you should obey the
Chair. Now, the Defence Minister, Sardar
Swuran Singh.

SARDAR SWARAN SINGH: Mr. Vice-
Chairman, this debate if I ms permitted to say
so, has been interesting. I say this because |
cannot find another word for it. It is
interesting because hon. Members belonging
to different parties have tried to find some
material, some ammunition, in this book to
propound their own pet theories on a number
of problems, some historical, some of
importance and others insignificant. But each
hon. Member has tried to project his own
viewpoint on certain events in accordance
with his own ideas and has tried to support his
own theory by quoting certain portions of this
book.

Sir, before I attempt to answer som” of the
important points—and you will
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agree that within the short time avail- i able I
can touch only important points—I would like
to say that in this honourable House, in this
august House, we should try to understand the
approach to and the manner in which we should
handle a book of this type or of any type. After
a'l, a book which has been written by any author
has to be viewed in its proper perspective. Al
types of theories and all types of arguments
cannot be built by presuming that what is con-
tained in the book is correct or that it is
something which has to be relied upon and if
upon that basis you put forward -certain
propositions and they try to argue on that basis
then I should like to caution this august House
that that would not be a very safe and a very
proper approach.

The other point that I wou'.d like :0 mention is
this. Several hon. Members have said that here
certain allegations have been made or certain
viewpoints have been expressed by the author,
and if the Government does not come forward
with an authentic contradiction of what has
been said, then it should be presumed that
what is not contradicted is correct. But, Sir, 1
am afraid in a democratic set-up where there is
freedom of expression for the press for the
commentators, for writers, for critics and for
reporters, if the Government is to proceed on
this basis they they are expected and that they
are called upon contradict each and everything
which appears in print, then it will be a
hopeless task. I have no doubt in my mind
that anyone ever beMeves that anything that
remains uncontradicted is correct. So we
can proceed on that basis and should try to
tackle only those problems which are of
importance and which do require any comment.

SHRI BHUPESH GUPTA: Sir, on a point
of order.

THE VICE-CHAIRMAN (SHRI AKBAR
ALT KHAN): What is the point of order?

SHRI BHUPESH GUPTA: The point of]
order is, he cannot proceed just as
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he likes. He must proceed according to your
direction and within the four corners of the
rule. Now when an allegation Is made by one
who was the General it is the duty of the
Government . . .

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN): That is no point of order.

SHRI BHUPESH GUPTA: No point of
order? The point is, you should give direction
to him. That is the trouble here; you hear me
first.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN): I have heard you.

SHRI BHUPESH GUPTA: You heard my
speech, not my point of order. There is a
difference between a speech and a point of
order. Now, my point of order is this.

SHRI B. K. P. SINHA: Mr. Vice-
Chairman, if the hon Member is permitted to
go on as long as he likes, I may have to point
out that there is no quorum in the House.

SHRI BHUPESH GUPTA: Sir, he said that
he was not going to proceed on this basis. It is
not for him to say that. Certain allegations
have been made, we have substantiated them
and repeated them. The allegations have
come from one who in the relevant period
was in a particular employment and it is the
duty of the Government to rebut them and say
whether they are right or wrong. It should not
be another Svetlana affair.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN): All right, now please sit down.

SARDAR SWARAN SINGH: There is no
point of order as you rightly mentioned and it
is for the Government to decide what should
be contradicted.

SHRI BHUPESH GUPTA: No, no.

THE VTCE-CHATRMAN (SHRI
AKBAR ALI KHAN): Mr. Gupta, so far as
the reply is concerned, the
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Defence Minister has the same right ias
you have and in the rep'y he will proceed
as he thinks best.

SHRI BHUPESH GUPTA: And then
you will say, yes.

THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN): I do not have to
say, yes.

SHRI BHUPESH GUPTA: Then I
shall rise whenever I like on a point of
order.

SARDAR SWARAN SINGH: Mr.
Vice-Chairman, Sir, I can understand the
excitement .

SHRI BHUPESH GUPTA: It is not
excitement, it is indignation.

SARDAR SWARAN SINGH: ... of
Mr. Bhupesh Gupta but we have heard
him with the greatest patience and the
least that I expect of a person and a
Member of his seniority is to concede the
same thing when another viewpoint is
put across. He may not agree; I know I
will not be able to convince him.

SHRI BHUPESH GUPTA,; It is not a
question of viewpoint.

THE  VICE-CHAIRMAN
AKBAR ALI KHAN):
commentary, Mr. Gupta.

(SHRI
No running

SHRI BHUPESH GUPTA: I am not
questioning the viewpoint. He can give
any view he likes but what I want is
factual matter. He should confine him
self to the facts and te'l us whether they
are right or wrong in point of fact.

SARDAR SWARAN SINGH: I would
like very clearly to enunciate our
position. It is no right of anybody,
whether he is a General or a civil servant
or a correspondent or anybody, just to
say anything he likes and then to place
the Government in the position of having
either to contradict or confirm that.
Whatever it is, even if it is half-truth, to
say that the Govern-
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lo not accept that position. I would like
to state very categorically that we ir, not
called upon to take up half-ruths and . .

SHRI BHUPESH GUPTA:
you know it is half-truth?

How do

SARDAR SWARAN SINGH: . . in
trying to explain those half-tri I am not
going to disclose oth i matters which
might really create further complication
in the sense of disclosing vital
information. So all these things must be
viewed in the proper perspective and
there is am use of . ..

SHRI BHUPESH GUPTA: Sir, on a
point of order. Ifhe says. . .

SARDAR SWARAN SINGH: 1 d»
not give way. In the midst of ¢ speech
there can be no point of order.

SHRI BHUPESH GUPTA: I must say

THE VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN): He has not
yielded.

SHRI BHUPESH GUPTA: He can say
that in public interest he will not divulge
something and he has to satisfy the
Chair, if necessary by going to your
Chamber, that a particular information
cannot be divulged in the House in
public interest. It is not for the Minister
to lay down what things he will say and
what things he will not say.

SHRI B. K. P. SINHA: Sir, may I say

THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN): No, no Mr.
Sinha.

SHRI B. K. P. SINHA: Sir, please
permit me to say onlv a word so that |
can cut off Prince Charles's head
conclusively. Now, the norms are
different in Question Hour and in
debates. In Question Hour w'hen *
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question is put the Minister has to reply
unless he takes shelter behind the plea that it
is not in the interests of the security of the
country to answer that question. But that
norm does not operate in a debate. In a debate
it is open to the Minister to reply only to
certain substantial points and to ignore others.
No person who participates in a debate can
force the Minister to reply to all the points

that ha has raised.

SHRI BHUPESH GUPTA: He has *aid
'vital information'. He cannot say that. I am
sorry I will have to harass you a little because
nublic duty demands that I should do it.

SARDAR SWARAN SINGH: I am not
sorry ?t all because I am accustomed to this.
Both of us know each other for the last 15
years and thera is no scope for any misunder-
standing.
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SHRI BHUPESH GUPTA: Very good.

SARDAR SWARAN SINGH: And I
would appeal to Mr. Bhupesh Gupta to think
over this matter a little more calmly and I am
sure that .

SHRI BHUPESH GUPTA : Have you read
that book?

SARDAR SWARAN SINGH: . . . in
calmer moments he will agree.

SHRI BHUPESH GUPTA: I am sure he
has not read it;  have read it
thrice.

SARDAR SWARAN SINGH: That is why
Mr. Bhupesh Gupta is more confused,
because he- has read it thrice.

SHRI BHUPESH GUPTA: And you are
enlightened because you have not read it even
once?

THE VICE-CHAIRMAN (SHRI AKBAR
At-T KHAN): It all depends upon
intelligence, Mr. Gupta.

SHRI BHUPESH GUPTA: You tell me,
does a person get more enlightened by not
reading a particular
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book than one who has read it thrico?

What is your view?

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN): There are some intelligent
people who if they read once can do better
justice than some people who may read over
and over again and yet be confused.

SHRI BHUPESH GUPTA: But let him say
that he has read it at least once.

SARDAR SWARAN SINGH: Sir, he is
not only confused but he is a little obsessed
also and therefore we have to put with these
occasional sparks which all of us welcome.
In fact, this House is cheerful on account of
the great deal of heat that Mr. Bhupesh Gupta
can raisa even on insignificant matters.

SHRI BHUPESH GUPTA: On oath you
say you have read it once and I will accept it.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN): I think there should be a limit,
Mr. Gupta.

SHRI BHUPESH GUPTA: I accept your
ruling but in the name of God' he should say
he has read it once.

AN HON. MEMBER: Have you any God?

SARDAR SWARAN SINGH: Mr. Vice-
Chairman, Sir, the points which do require
some notice I will attempt to answer; some of
them have already been answered but [ would
like to touch very briefly on some of the
suggestions that have been thrown up. One is
that this book discloses a state of
unpreparedness. That is a point which has
been urged by a large number of Members. |
would like to say that this is not a matter
which has been thrown up for the first time by
Gen. Kaul. In fact, this matter was debated ;:t
very groat length in 1962 1963 when you, Mr.
Vice-Chairman. was also an hon. Member 01
this House, so was Mr. Bhupesh Gupta and 1|
also had the
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House and all of Us know that both Houses of

Parliament gave cnsiderable time to  hs-

cussing this mtter ....
SHRI BHUPESH GUPTA: Yes, we did.

SARDAR SWARAN SINGH: . . . and the
late Prime Minister, our revered leader,
Jawaharlal Nehru, made a vary candid
statement at lhat time. He said that there is no
use blaming an individual officer or an
individual General or a Minister. He said that
all of us in a sense were responsible beause we
made an assessment about the Chinese
intentions and that assessment turned out to be
wrong. It was a treacherous act on the part of
our neighbour, whom we had tried to befriend
in every possible manner, and this was a
disappointment for the whole country. After
all, preparedness in a military sense also
proceeds on certain assumptions, on certain
political judgment on the behaviour of other
countries. So, I do not know what new point
has been thrown up in this book which has not
already been discussed. This was discussed in
this House and Shri Chavan made a statement,
Shri Jawaharlal Nehru made a statement and [
cannot improve upon those statements.

Another point that has been urged, as has
been pointed out by some other hon.
Members opposite, is about the decision to
take action in relation to the Chinese pickets;
That also is not a new subject. I have gone
through the earlier debates and I find that this
matter has been gone into in considerable
detail at that time. Prime Minister Nehru
himself had clarified the position that if Gov-
ernment saw that aggression had been
committed or certain parts of the country had
been occupied, it was not only proper but it
was their duty to see that that a egression was
vacated. So, if Government at that time took
a decision, they were the
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best judges and they took chat decision.
Then, about the timing or about th, actual
details of the  operation there, it was left
primarily 10  the military Generals and
military strategists. This is not a  matter
about which any controversy need be raised at
the present moment. In the matter of exercise
of political judgment, hind-sight is
something  which  is known to the whole
world and many critics, many people who
indulge in this type of analysis depend a great
deal upon this hind-sight. But one has to
take into  consideration the circumstances
that might prevail at a particular moment and
those  who have got the responsibility to
take decisions take decisions and face the
consequences. They have explained to
Parliament if those decisions were incorrect.
It is not proper that again and again, after
three, four or five years, whenever somebody
raises a point, we go over the whole range
without any purpose. So, [ would appeal
to hon. Members  of this House that we
should view it in the proper perspective and
not be carried away by considerations
of that nature. 1 am sorry that an inter-
pretation by Members of the Communist
Party opposite there of  the action is based
on these facts, which is npt fully justified and
an attempt really to make a special plea
on behalf of the Chinese is something which
should be very strongly resisted. This is not

SHRI NIREN GHOSH: What was the plea
on behalf of the Chinese? Nothing.

SARDAR SWARAN SINGH: They have
said more than that. They have said that the
important thing that has been established here
is as to who started the war. That was the
type of question that was posed and it is
indeed a very unfair way of presentation,
particularly when our national interests are
involved. It is one thing to ask our Armed
Forces to vacate
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aggression and another to interpret that or
even by implication to suggest that by this
action we had started the war. I think it is a
twist -m the circumstances, which is
completely unjustified. All that I would like
to say is this. I do not want to enter into an
argument on that basis. I would appeal .

SHRI BHUPESH GUPTA: That is what
General Kaul has said. Ministers should take
responsibility.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN): Please listen to him. It is a
good suggestion.

SARDAR SWARAN SINGH. As a matter
of fact, Mr_ Vice-Chairman, this is a matter
in which I would not like them even to
commit themselves more and more and I do
not want, therefore, to enter into an argument
on that basis. But if they carefully scan their
own speeches, I am sure that they may not
like to repeat themselves and may not like to
use this as an argument, because to say the
least, this is not a correct presentation of the
events and the sequence also has not been
fairly presented.

Then, an important thing is what should
we do in relation to a book of this type. Now,
there have been very interesting comments,
which you must have heard, from various
sections of the House. So, my task has been
greatly lightened. There have been strong
views expressed: Take immediate action,
arrest him under the DIR. Others say:
Impeach him, interrogate him. Some others
say: Court-martial him. Some hon. friends
over here said that he has not done anything
more than what a historian does and why
should we bother ourselves too much with
what he has done and what he has said? I am
not surprised at the expression of these
different opinions. It is quite natural. This is a
presentation of facts relating to a particular
period. Now, personally I can be a little
objective, because I was not directly
concerned. Althought I was a member of
the
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Government, I was not directly concerned
either with military affairs or external affairs
of that period. I therefore, can bring about .

SHRI BHUPESH GUPTA: You will be
objective when you become Charan Singh.

SARDAR SWARAN SINGH: 1 assure
you, Mr. Bhupesh Gupta, that I am always
Swaran Singh.

SHRI BHUPESH GUPTA: Mr. Charan
Singh is the Chief Minister of U.P.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): Tam sorry,
Mr. Bhupesh Gupta, that is a sort of
reflection.

SHRI BHUPESH GUPTA: What is

reflection? I say when he becomes the Chief
Minister of another State.

SARDAR SWARAN SINGH: Mr. Vice-
Chairman, Mr. Bhupesh Gupta is capable of

giving compliments and also hurling
accusations .
SHRI BHUPESH  GUPTA: No.

Compliments only.

SARDAR SWARAN SINGH: All 1 can
say is that Mr. Bhupesh Gupta will be
extremely disappointed if he has any feeling
in any corner of his heart that I can become a
Charan Singh.

SHRI BHUPESH GUPTA: I am very
sorry for it.

SARDAR SWARAN SINGH: I am sorry
for Mr. Bhupesh Gupta, because this matter
of creating conditions for inducing others to
cross the floor is something which is not
consistent with the rules of democracy.

SHRI BHUPESH GUPTA: He should
leave the discredited party. That is what I am
saying.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN): This is not right.
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SARDAR SWARAN SINGH: T is
really the spirit, this is really the motive
with which all this presentation is made
on this book. The object is clearly
political. Even here the political
atmosphere clouds the thinking of Mr.
Bhupesh Gupta. He reads in this book
crossing of floors and is trying every
argument against the ruling party,
painting a picture so as xo pull down the
leadership. This is the type of pastime in
which he and other Members of the
Opposition want to indulge. This is the
direc' i in which they want to drag us.
They are trying really to paint a distorted
picture of the events. I do no know
whether . ..

7 P.M.

SHRI BHUPESH GUPTA: I wart to
know .

SARDAR SWARAN SINGH: Mr.
Bhupesh Gupta, have patience. I am not
yielding. So, it is from this political angle
that they are trying to utilise this book.
They are not interested in finding either
the truth or untruth. They want really to
malign the Congress leadership all the
time and then also they vant to drag
others who might be associated will-the
Government at that time. This is their
objective which ve have to take . . .

SHRI BHUPESH GUP4A: No

SHRI AWADHESHWAR PRASAD
SINHA: You cannot speak.' Leave it to
us.

SHRI BHUPESH GUPTA: That
leadership was micky-mouse leadership.

SHRI AWADHESHWAR PRASAD
SINHA: Leave it to our patience. Mr.
Bhupesh Gupta is * making a running
commentary.

SHRI BHUPESH GUPTA: That
leadership was not a powerful leadership
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SHRI AWADHESHWAR PRASAD
SINHA: There is a limit to your
interruptions.

SHRI BHUPESH GUPTA: There is a
limit to your not understanding. 1 say the
leadership was micky-mouse leadership.

SARDAR SWARAN SINGH: Some-
times I have a feeling that when a point is
made which is inconvenient for Mr.
Bhupesh Gupta, he suddenly tries to
interrupt and tries really to divert
attention, but I can assure him that just as
I cannot divert his line of thought, he
cannot also succeed in that. What I am
mentioning is that this political
exploitation of a situation of that type is
something whicli we have to resist and
we will continue to resits. It is a book
written Dy a former General and
principally, as he said even yesterday in
his press interview, when he talked to
pressmen, he wanted to clarify his posi-
tion and he wanted to explain certain
things which had been said against him.
So, we should also view this book in that
perspective and in that background. May
be in his anxiety to defend himself
sometimes he has used material which he
should not have used. Sometimes he has
done things, which, to say the least, or
things done in bad taste or not according
to high traditions either of authorship or
of a former General. Having said all that,
still we should not take an extreme view
of other side. To a certain extent, Mr.
Vice-Chairman, I would like to remind
you that two hon. Members of the same
Party, my friend, Shri Lokanath Misra
and his senior colleague, Prof.
Ruthnaswamy, both of them presented a
picture which was directly opposed to
each other. Prof. Ruthnaswamy has said
that we should be very thankful, that he
has done a great task, that he has expose”
our unpreparedness, and so on; whereas
Mr. Lokanath Misra says that he should
be hanged, he should at once be arrested
under the Defence of India Rules and he
should be court-martialled. This shows
that in a matter like this, when we are
concern-
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ed with the evaluation of a book, there can be
such a violent difference of opinion. What are
we after? What is th, objective of all this
analysis? What is the point at which we are
driving? It is quite simple to my "mind. We
are not called upon to prove or disprove the
correctness or incorrectness of many things
that might have happened. That is not
important. I attach importance t° this book in
fact in relation to matters about which a great
deal of reference has been made in it, namely,
the NEFA affair and as to what are the lessons
to be learnt. On that we have already taken
corrective action. We have undertaken the
probe already. General Henderson Brooke's
report is there and after that a long debate took
place here. A statement was made by Mr.
Chavan and he had given all possible
information that could be given on the basis of
that report and he also assured the House that
all corrective action in the matter of training,
in the matter of equipment in the matter of
strategy, in the matter of co-ordination, had
been taken. So far as the corrective action is
concerned, so far as the remedial measures are
concerned, this august House has already been
informed of all the action that required to be
taken or had to be taken. Here is a General
trying partly to defend himself, partly
introducing all types of material sometimes
full of sauce and sometimes full of pepper; in
order to make it readable he has introduced a
number of things. We have in a mattter like
this always to separate the non-essential from
the really essential things; and from our point
of view for the future also it is very necessary
that certain guide-lines are accepted and
adopted by others who might be similarly
disposed to try their pen and to put down their
thoughts in the form of either articles or books.
The important thing in this connection is that
whereas we do not mind them producing
books of a historical nature— and even
politically our views may be different, but
everybody has Sot the freedom to express
different poli-
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tical views particularly alter retirement—
any information the leakage of which
really comes within  the mischief of the
Official Secrets Act should not be given.
Some hon. friends cautioned me that we
should not take a technical view. I agree
that we should not take too technical a view.
For this reason this is a highly difficult and
a very complicated matter. Some
Members' have accused us by saying that
we have taken too long in  examining this.
In a matter of this nature we have to be quite
sure about adequate proof.  As you know,
Mr. Vice-Chairman, as a  distinguished
jurist and  lawyer mere statement in a
matter like this is not enough in  a court of
law. Evidence has to  be adduced or
documents or other things have to be
produced in order to substantiate that thing.
This is not a simple matter and no  action
can be taken in a hasty manner or a haphazard
manner particularly when there is such a
violent difference of opinion even amongst
ihe hon. Members of this House = sometimes
belonging to the same party— some say take
action and arrest him; others say give him an
award or appreciate his services; others
say the author is right. The doubts which are
expressed by  different sections of this
Hous, also get reflected in the thinking of
those who have to fake a final decision. So
it is not a matter, Mr. Vice-Chairman,
about which we can take a light decision. We
have to go into all those matters and then take
a final decision.  On principle I accept what
Mr. Bhupesh Gupta said, although he said it in
a very dramatic or very flashy language, that
there is a relationship in parliamentary
democracy between the political leadership
and the members of the Services, whether
they are Civil or Armed. It is for  the
political leadership to lay down the policy

and it is for the members of the Services,
Civil and Military, the Defence Forces, to
carry out that, policy.  That is a principle

that is well, established. Icannot swear
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fSardar Swaran Singh.] that there have
not been any lapses. That there have
been no lapses I cannot swear.
Wherever those lapses may be, they have to
be pinpointed and corrective action taken.
Sometimes even punitive action is taken.
It is taken in several cases, and 1 know as
a matter of fact that certain slipshod
statements that are made are statements
which are made against Government|
policy, or attitudes which are adopted are
inconsistent with  Government's
instructions on a particular point.  We take
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serious notice of those things.  But
these should be regarded as lapses. There
is  r<o doubt either in the mind of the

political leadership or of the members of the
permanent Services, both Civil and|
Defence, about the correct relationship, and
it is one which is to be adopted and to be
carefully pursued. I am very sorry that most
of  (he speech of  Mr. Bhupesh Gupta
wa« attuned to a tirade against certain
General or Ambassador B. K. Nehru. [
would strongly urge that the very|
democratic principle upon which he is
laying such a great stress also enjoins
upon every Member of  this House, even
the worst critic, to bear this in mind that
those who are not here to defend themselves
should not be attacked in this = manner.
The fire should be directed against  the
Government, that is the Minister of that
time, rather than against individual
Ambassadors  or  individual Generals.
This is a practice which is  inconsistent]
with
cover of which he was trying to build his
argument. (Interruption) Please, you should
be patient.

Now, Sir, I would lik. briefly to go over
some of the other important points that have
been raised by other Members. 1 would
like to say that the attitude that w. have taken
with regard to the publication of Henderson
Brooke's Report continues to be the same as
it wa, when Shri Chavan made the statement.
I have given careful consideration to this
matter.
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I am conscious of the fact that there is a
demand by different sections of the
House that we should publish this report,
but I am convinced that the time has not
yet come for publishing thig report or for
placing it on the Table of the House.

A demand has been made that an
enquiry should be made. There is no
case for an enquiry and there is no point
in pressing a demand of that nature.

.1 would like now to say that the

speeches that have been made are of
two broad categories. Some are highly
critical of specific things of General

Kaul; others are laudatory, others are
lukewarm. All that I can say is I take note
of all these various viewpoints that have
been expressed. It is not for me to make
any reference either laudatory or critical.
So far as I am concerned, I  have to
confine myself to this objective, namely,
if there is any thing that is thrown
up  which requires any  careful
consideration for future

SHRI BHUPESH GUPTA: What
about the connection of the Army
commanders with the foreign embassies?

SARDAR SWARAN SINGH: ...I
am ready to be benefited by anything that
might be thrown up. At the same time, if
the law has been transgressed and the legal
advisers and thos, who are experts—and
proper experts at that—feel .that there is
anything actionable the law  will have its
course. It is not my attitude either to take
. (Interruptions) a light-hearted view of
these  things nor am I obssessed by any
idea  of witch-hunting. It is not my

SHRI BHUPESH GUPTA: Mr. Vice-
Chairman

SARDAR SWARAN SINGH: . . .
objective. So, I will in a very objective
manner be guided by the advice that is
given to me.

SHRI BHUPESH GUPTA: What
about the connection between the
commanders and the American Em-
bassy?
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careful  analysis of the wvarious points

SHRI BHUPESH GUPTA: Contact
between the Army officers an'l the
Ambassadors.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN): You please carry on.

SARDAR SWARAN SINGH: Well, Mr.
Bhupesh Gupta will get all the replies only if
he does not cut into my time

Now, about the contacts between the
Generals and the foreign missions, [ would like
to say that on this point also we should not take
too narrow a view. We must not forget that
every important embassy has got military
attaches who are members of their
ambassadorial staff. We have * got our military
attaches posted in other countries. So, even in
military matters, it is not uncommon to have
contacts to get information, ty h?ve contacts

SHRI BHUPESH GUPTA: It is very
unfair, we did not say that.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN): At least listen.

SARDAR SWARAN SINGH: With all my
patience, I must say i*hat it is not fair on your
part to intervene. You do not even permit me
to finish. That is not proper.

SHRI BHUPESH GUPTA: Why are you
putting words into my mouth?

SARDAR SWARAN SINGH: Because
you are intervening, that is why I am putting
them, because i+. is inconvenient .

SHRI BHUPESH  GUPTA:
Mr. Chester Bowles is not a military man.

SARDAR SWARAN SINGH: When
you raised points, [ yielded. You for
get that, !
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The point is this. This is not such a matter
in which there is no contact between the
defence forces of one country and another.
Ther, are contacts at various levels, at the am-
bassadorial level and the like. I agree tha* at
the same time a great deal of caution has to be
exercised with members of the foreign
ambassadorial staff at the various levels. |
take that jn the same category, whether
Ambassador or the charge d' Affaires or the
First Secretary, they are all members of the
diplomatic corps—our diplomats abroad and
diplomats of other countries here. But what is
expected is that in all important matters, in a
meeting of this type they take permission
from the Government and then they are
expected to report to the Government. Gener-
ally these reports are written or some notes
are there; some report is made and some
record I kept. So that is the custom that is
invariably followed. Gen. Kaul in his book
has tried to cover himself by saying that he
did take some permission. Now. we have to
take it for what it is worth. I cannot go on
investigating into all those matters. I cannot
see Mr. Krishna Menon to find out from him
whether he did give him any permission or
not. But according to his own showing —he
says—he did take some sort of a permission.
Whether Mr. Bhupesh Gupta or other
Members of this hon. House are satisfied or
not, it is for them to Judge.

SHRI BHUPESH GUPTA: It is not for us,
it is for you to be satisfied as the Defence
Minister.

SARDAR SWARAN SINGH: So far as the
happening of that time is concerned, it was
for the Defence Minister of that time to be
satisfied and afterwards if anything is thrown
up, we see if it was a lapse. If it is actionable,
certainly action can b? taken. If it is
inconvenient, then he can say that it is
inconvenient that is not liked .

SHRI
enquire?

BHUPESH GUPTA: Did he
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SARDAR SWARAN SINGH: I do not
give in.

THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN). This is not the
way, Mr. Gupta.

SHRI BHUPESH GUPTA: This is not
the way to answer. Have they found out?

THE VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN): You must listen
to him.

SHRI BHUPESH GUPTA: The point
is this. That is how he takes it. He should
find out. If he raises a point and I oppose
it, you should help us because we ar, an
aggrieved party, we being small in
number. Suppose w, answer this question
in the other Assemblies .. .

THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN); It is not question
and answer.

SHRI BHUPESH GUPTA: One
question is whether he has found out
whether Gen. Kaul sought permission
and whether he reported that this should
be recorded. He could have found out.

SARDAR SWARAN SINGH: But I do
not know why he is really getting
agitated over this. I have said clearly that
for this no record of a written permission
is available. He himself doe; not say that
he has got any written permission, in his
book. (Interruption) If he has taken no
permission, as to why no permission was
taken, then the best thing for him would
be to ask Gen. Kaul why be did not take
permission.

SHRI
absurd.

BHUPESH GUPTA: 1t is

SARDAR SWARAN SINGH: Inter-
vention is absurd; I say that this in-
tervention, to say the least, is absurd.
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SHRI BHUPESH GUPTA: You
cannot say like that. Why should I ask
Gen. Kaul? I will ask the Defence
Minister of the country.

THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN): That is not (lie
way. In your speech you raised certain
points. He is answering them. You
cannot have a running commentary.

SHRI BHUPESH GUPTA: I do net
make a reflection because you are a very
good Vice-Chairman. But don't you think
that it is the duty of tha Chair to help the
Members to get proper answers from the
Treasury  Benches  When  certain
questions are posed to them pointedly? I
am not to be told to go and ask Gen.
Kaul. What sort of Minister is he? That is
not the answer.

The  VICE-CHAIRMAN (SHI'
AKBAR ALI KHAN): You listen to
him.

SHRI BHUPESH GUPTA: Why
shouldi he ask me to go to Gen. Kaul?
Why should he not ask Mr. Krishna
Menon, his past colleague, and find out
what happened?

SARDAR SWARAN SINGH: Mr.
Krishna Menon can also be asked? You
know that he is not within my reach. He
is probably nearer to you.

SHRI BHUPESH GUPTA: That is
again . . .

SARDAR SWARAN SINGH: Mr.
Bhupesh Gupta should ask Mr. Krishna
Menon.

SHRI BHUPESH GUPTA: Mr.
Krishna Menon has said publicly that no
permission was sought. It is your duty
now to ask him.

SARDAR SWARAN SINGH: Bet-
ween the words of Mr. Krishna Menon
and of Gen. Kaul, I will personally
accept Mr. Krishna Menon's words. He
was my colleague.
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SHRI BHUPESH GUPTA: Very
good. Then punish him.

SHRI NIREN GHOSH: He has (aid
about an oral report. Is there a resume
of that oral report?

SARDAR SWARAN SINGH: The
important thing is, what is the object of
this dialogue? What is the object of this
cross-examination? What is  the object
of throwing up these points? It is quite
obvious—each on, of us has got his own
ideas about certain important persons, i
do not grudge it. All of us have got
certain things. (Interruptions) If anything
come; up which they feel hits any
individual who is their idol or whom
they think is the best person, then they
get upset and try to build Up arguments.
This is only how I can  explain.
Otherwise, there are only certain aspects
of the book which are of some
importance to us. I am not concerned
with all the details or all the
conversations that took place either
between a general and some other
general or between one general or some
other body wunless that is

SHRI BHUPESH GUPTA: Ycu
should be concerned. Security is in-
volved. As Defence Minister, is he
not concerned with what conversation
took place between a military officer
like Gen. Kaul and a foreign em-
bassy?

SARDAR SWARAN SINGH:
I would Ileave the hon. Members
of this House to judge as to whether
Mr. Bhupesh Gupta is really interested
in hearing the replies. I am sorry,
I have never said that. But if now the
questions of the other Members
remain unreplied, they have, I think, -
o thank Mr. Bhupesh Gupta
because this  type of running
commentary and this type of questions
on matters which are absolutely
uncalled for, to say the least, are not
the way of conducting a debate in
either a dignified way or in a useful
way.
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SHRI BHUPESH GUPTA: Lecture?
I protest against this lecture. You
answer the point.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN): Please sit
down.

SHRI BHUPESH GUPTA; No, Mr.
Vice-Chairman, we feel very strongly
about it.

SARDAR SWARAN SINGH : I feel
more strongly about this. What is this?
There should be some limit to this.
When I do not give way, no Member
has got the right to stand up.

SARDAR RAGHBIR SINGH PAN-
JHAZARI (Punjab): There is no
quorum in the House, Sir.

SARDAR SWARAN SINGH: I am
sorry, Sir, that I did want to refer to
certain points. But it is vsry late now
and I do not want really to prolong this

SHRI BHUPESH GUPTA: Do.

SARDAR SWARAN SINGH: I
have stated the Government's posi-
tion quite clearly. We are not

going to be dragged para by para, or
page by page into the contents of this
book. That is our attitude. It isan
author's  presentation. Wherever any
matter of security or anything which
is actionable or penal is  involved, we
will go into it. Otherwise, so far as
the other aspects are concerned, they
are before the world. There may be
other versions; there may be other
critics. I cannot contradict all that.
Mr. Bhupesh Gupta goes on saying
everyday, and he does not even permit
me to contradict. He asks me to
contradict or to reply to those things
where his own interestis  involved or
his own particular
(Interruptions.)

SHRI BHUPESH GUPTA:
You need not contradict.
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SARDAR SWARAN SINGH: So, I
would iik, to finish by saying that this is
our approach to this book, and we are not
going to be drawn into either any enquiry
or any further investigation. We want to
close (this ehapter. And there is nothing
further.

SHRI BHUPESH GUPTA: This
chapter shall not be closed.

THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN): The House stands
adjourned till 11.00 A.M. tomorrow.

The House then adjourned at
twenty-five minutes past seven
of th. clock till eleven of the
clock on Wednesday, the 5th
April, 1967.



